IList of cases where e-Payment of Court fees was made during the month of February-2023.

Petitioner NameAdvocate
VS Respondent

District Case No.

Registratio Payment o

IAGGARWAL,
IDISTRICT
(COMMERCIAL
ICOURT)-01

ISH. SANJEEV KUMAR|

JUDGE

Central

205/2023

Name

ICICI BANK LTD|
VS VIPIN

SHAILENDER BABBAR

n

01.02.2023

Court Fees

06.02.2023

211/2023

ICICI
IVARUN SAGAR

BANK VSMANISH

KUMAR
DEWAN

02.02.2023

24.02.2023

226/2023

KRF PVT. LTD.

ROHIT JAIN VSMUNISH VOHRA

06.02.2023

06.02.2023

227/2023

SUDHIR KUMAR|
IGUPTA V§
AMARJEET SINGH

SAHIL AERON

06.02.2023

20.11.2022

234/2023

IMOHD. SARTAJ V§
IVIPIN SHARMA

SHARIK ANSARI

07.02.2023

10.02.2023

243/2023

IMANISH  GUPTA|
VS KAPIL KUMAR

SUDHIR
GUPTA

KUMAR

00.02.2023

12.01.2023

244/2023

IVINOD KUMAR
IGARG VS VEE ESS
BEVERAGES

UAIDEEP
BHOLA

KUMAR

00.02.2023

08.02.2023

245/2023

ICANARA BANK V§
IMANISH KUMAR

ANUJ AGGARWAL

00.02.2023

08.02.2023

250/2023

ICRANE SERVICE
IANR.

ICICI VS BALAJIPRASHANT KUMAR

10.02.2023

09.02.2023

251/2023

IGURPREET SINGH]
[HUNDAL V§
BHARAT

KHATTAR

GOVIND SINGH

10.02.2023

07.02.2023

266/2023

ADIDAD AG V§
ASHOK KUMAR

IAASTHA SHARMA

14.02.2023

31.01.203

267/2023

ICICI BANK V§
IASHOK TYAGI

SAGAR SHIVAM

14.02.2023

09.02.2023

268/2023

ICICI BANK V§
RAMNIK KHANNA

SAGAR SHIVAM

14.02.2023

14.02.2023




District

Case No.

269/2023

Petitioner Name

VS Respondent

Name

ICICI BANK V§
IMEENU VERMA

Advocate

SAGAR SHIVAM

Date

ofDate of e-

Registratio Payment o

n

14.02.2023

Court Fees

00.02.2023

270/2023

VEDA DEFENCE
SYSTEM PVT. LTD.
IVS. SINGHTO
INFRATTECH

R. ILAM PARIDI

14.02.2023

16.02.2023

271/2023

[AAKASH
ELECTROTEK
ENGINEERS VS|
M/s. TRISQUARE]
WITCHGEARS

[KALPANA

14.02.2023

16.02.2023

284/23

VS. RANJEET]
IMECHATRONICS
LTD.

INEWAGE PUMPSMAMTA CHANDRA

15.02.2023

13.02.2023

292/23

RANJANA GULATI
IVS. DABUR INDIA|
LTD.

SUJOY DUTTA

16.02.2023

16.02.2023

203/2023

WAHI
JEWELLERS
AJAY TANEJA

VS,

IVARUN GUPTA

16.02.2023

13.02.2023

294/2023

VS.
PAPERS

KATYANT]

KEWAL KRISHANRAVI SHANKAR GARG

16.02.2023

13.02.2023

1306/2023

ICICI
YOGESH KUMAR

BANK VS|

20.02.2023

20.01.2023

307/2023

ICICI BANK VS,
SONU NAGAR

SHAILENDRA BABBAR

20.02.2023

20.08.2021

1308/2023

ICICI BANK VS,
RAJENDRA
PRASAD

SHAILENDRA BABBAR

20.02.2023

20.08.2021

319/2023

STATE BANK OF
INDIA VS,
HINDUSTAN
LAUNDRY

IASHOK
THAKUR

KUMAR

21.02.2023

31.01.2023

1321/2023

BHARTI BHAWAN|
IVS. AJANTA BOOK|
DEPOT

INIKHIL TRIPATHI

21.02.2023

24.02.2023

336/2023

VDR COLORS AND|
ICHEMICAL VS,
SHREE
JAGDAMBA
YEING MILLS

AMARJEET RAI

23.02.2023

23.02.2023

337/2023

SUNIL VS. VINAY]|
KUMAR

SUNIL KUMAR

23.02.2023

24.02.2023




District

Case No. Petitioner NameAdvocate
VS Respondent

Name

Date ofDate of e-
Registratio Payment o
n Court Fees

338/2023 [UNION BANK OFSHIVA BHARDWAJ 23.02.2023 [02.12.2022
INDIA VS. ASHISH|
KUMAR
339/2023 [UNION BANK OFSHIVA BHARDWAJ 23.02.2023 [20.08.2021
INDIA VS. VIKKAL
KUMAR
357/2023 [P.P. BOOKS PVTJSHIVA NAND SHARMA [25.02.2023 [31.01.2023
LTD. VS. ABDIN
358/2023 PJEET INDIA PVT/ROHIT SEHGAL 25.02.2023 [24.02.2023
LTD. VS,
ICHEDDAS GRIH|
[UDYOG
1359/2023 PJINDAL &ARAV KAPOOR 25.02.2023 [23.02.2023
IASSOCIATES VS,
BASHI RAM
IVEERODEVI JAIN
1371/2023 [[CICI BANK VS[PRASHANT KUMAR 27.02.2023 [24.02.2023
JASPAL
1374/2023 [SANAT KUMARSHAMBHU NATH|28.02.2023 [02.12.2022
PAUL VS/SINGH
SADASHIV
SHINDE
ISH. RAJNEESH|Central ICS DEEPAK IARPIT DUDEJA (P) 04-02-2023 [01-02-2023
IKUMAR GUPTA DJ (COMM)/2 [KHANDUJA V5
ICOMMERCIAL COURT, 18/2023 [PUKHRAJ
THC IGULECHA AND|
ICOMPANY
ISH. ILLA RAWAT,Central ICS(COMM)[ICICI BANK LTD.SH. SHAILENDRA01.02.2023 [NOT FILED
IDISTRICT JUDGE, 206/2023 |[V/S SUHAIL RAZABABBAR
(COMMERCIAL KHAN & ANR.
ICOURT)-03, TIS]
HAZARI COURT,
IDELHI ICS(COMM)M/S FEDEX,SH. GAURAV KAPOOR [02.02.2023 [11.01.2023
209/2023 [THROUGH ITS
PROP. SH. TARUN|
KHANNA
V/S M/S MOT
ICS(COMM)M/S TOYS INDIA|SH. VINEET[02.02.2023 [23.01.2023
210/2023 [V/S M/S GUPTAIAGGARWAL
TOYS &  GIFT
ICORNER
ICOUNTER |PURPLE PAPER[SH. CHANDER MOHAN|07.02.2023 [NOT FILED
ICLAIM PRODUCTS PVT.KAPOOR
5/2023 LTD. V/S
INARSINGH DASS
& CO.
ICS(COMM)[PULAK TRADEXISH. SAURABH MISHRA [08.02.2023 [24.01.2023
238/2023 [PVT. LTD. V/§
UIYA @ ZIYA|
ENTERPRISES
& ORS.
ICS(COMM)M/S S.R/SH. SHARIK ANSARI  [08.02.2023 [05.01.2023
239/2023 [PRINTING &
BINDING HOUSE
V/S
YANSH




District

Case No. Petitioner NameAdvocate
VS Respondent

ICS(COMM)
241/2023

Name

STATE BANK OF
INDIA V/§
KISHAN

SH. VARUN
CHANDIOK

J09.02.2023

Date ofDate of e-
Registratio Payment o
n Court Fees

INOT FILED

ICS(COMM)
242/2023

M/S  MANLIF]]
INDIA PVT. LTD|
V/S M/S THEJU
INTERIORS

SH. SANGAM SINGH
KOCHAR

09.02.2023 ]01.02.2023

ICS(COMM)
253/2023

PAT KUMAR V/S
DHARMENDER

SH. R.B. SINGH

10.02.2023 |07.02.2023

ICS(COMM)
254/2023

PUNJAB
NATIONAL BANK]
V/S M/S WHITE
AND BLUE & ANR.

SH. SAURAV BHASIN

10.02.2023 |31.01.2023

ICS(COMM)
256/202

ICANARA
(Erstwhile
Syndicate Bank)
V/S MILLENIUM
IMARKETING

BANK

SH. CHANDRA|
BHUSHAN TIWARI

13.02.2023 [18.01.2023

ICS(COMM)
257/2023

ICANARA
(Erstwhile
Syndicate Bank)
V/S M/S ANMOL
[TRADERS

BANK]

SH. CHANDRA|
BHUSHAN TIWARI

13.02.2023 [23.01.2023

ICS(COMM)
258/2023

ICICI BANK LID|
/S RADHIKA
IARORA

SH. VIKAS CHOPRA

13.02.2023 [08.02.2023

ICS(COMM)
262/2023

ICICI BANK LTD.,
V/S HEMANT]
KAUSHAL SAINI

SH. VIKAS CHOPRA

14.02.2023 [|08.02.2023

ICS(COMM)
263/2023

ICICI BANK LTD.,
V/S COLOCUBE
TECHNOLOGIES
PVT. LTD.

SH. VIKAS CHOPRA

14.02.2023 [12.01.2023 &

08.02.2023

ICS(COMM)
264/2023

INARESH GUPTA
V/S SUBHAM|
SAINI

SH. NARESH KUMAR

14.02.2023 [06.02.2023

ICS(COMM)
265/2023

INIKE INNOVATE
C.V. V/S ASHOK
KUMAR
(UNKNOWN)

SH. PRAMOD KUMAR|
SINGH

14.02.2023 |10.02.2023

ICS(COMM)
283/2023

TCICI BANK LID.
V/S RAJESH &
ANR.

SH.
BABBAR

SHAILENDRA

15.02.2023  [13.02.2023

ICS(COMM)
206/2023

PUMA SE V/§
ASHOK KUMAR

SH. SHASHI P. OJHA

17.02.2023  [30.01.2023

ICS(COMM)
297/2023

SMT. MAYA DEVI,
PROP. OF M/S
SAKTI CRIATION
V/S M/S V.S.

SH. SANJAY KUMAR

TEXTILE & ANR.

17.02.2023 10.12.2022




District

Case No. Petitioner NameAdvocate
VS Respondent

Name

Date ofDate of e-
Registratio Payment o
n Court Fees

ICS(COMM)[I[CICI BANK LTD.SH. SHAILENDRA|20.02.2023 [16.02.2023
300/2023 [V/S VIMAL ARYA [BABBAR
ICS(COMM)[ICICI BANK LTD.SH. SHAILENDRA[20.02.2023 [13.02.2023
301/2023 [V/S RAVINDRABABBAR

PRATAP SINGH &

IANR.
ICS(COMM)[ICICI BANK LTD.SH. SHAILENDRA[20.02.2023 [13.02.2023
302/2023 [V/S RAJSONSBABBAR

IMETAL

INDUSTRIES &

R.

ICS(COMM)M/S AHMED ZAISH. PRAVEEN PAHUJA [21.02.2023 [17.02.2023
311/2023 [YASSER LTD. V/S

IM/S KESHAR DEO|

RAMESH

KUMAR & ANR.
ICOUNTER DO BEST|SH. VIKAS KAKKAR 21.02.2023 [1702.2023
ICLAIM INFOWAY V/S
9/2023 INORTH EASTERN|

ICARRYING

ICORPORATION
ICOUNTER [HLG TRADING V/SSH. VIKAS KAKKAR 21.02.2023 [17.02.2023
ICLAIM INOTH EASTERN|
10/2023 |CARRYING

ICORPORATION

LTD.
ICOUNTER [GOYAL IMPEX|SH. VIKAS KAKKAR 21.02.2023 [17.02.2023
ICLAIM AND INDUSTRIES
11/2023 |LTD. V/S NORTH

IEASTERN

ICARRYING
ICS(COMM)[KAPIL KUMARISH. ASHUTOSH GUPTA [23.02.2023 [07.02.2023
334/2023 [SEHGAL V/S

SANJEEV DUGGAL
ICS(COMM)[PUMA SE  V/SSH. SHASHI P. OJHA [23.02.2023 [13.02.2023
335/2023 [ASHOK  KUMAR|

(TRADING AS M/S|

SOMNATH

INDHWANTI
ICS(COMM)M/S WALSONSISH. AVINASHf25.02.2023 [22.12.2022
351/2023 [SERVICES PVTJAHLAWAT

LTD. V/S I WORLD)

BUINESS

OLUTIONS PVT,
ICS(COMM)[TIMES INTERNET|SH. RAJEEV|25.02.2023 [16.02.2023
352/2023 [LTD. V/S SERVICEAGGARWAL

IMAGIC INFOJOBS

PVT. LTD.,
ICS(COMM)[PUNJAB SH. PARVEEN KUMAR [27.02.2023 [22.02.2023
365/2023 [NATIONAL BANK

V/S HARRIS

ARORA
ICS(COMM)[ICICI BANK LTD/SH. DEEPAK KAUSHIK [27.02.2023 [24.02.2023
1366/2023 [V/S JASPAL
ICS(COMM)[ICICI BANK LTDJ/SH. DEEPAK KAUSHIK [27.02.2023 [24.02.2023
367/2022 |V/S GOPAL

SHARMA




District

Case No. Petitioner NameAdvocate
VS Respondent

Name

Date

ofDate of e-

Registratio Payment o

n

Court Fees

ICS(COMM)[ICICI BANK LTD.SH. DEEPAK KAUSHIK [27.02.2023 [24.02.2023
368/2023 [V/S VARUN
IMS NISHA SAXENA Central ICS DHARMENDER [NAVEEN KUMAR 02.02.2023 [17.01.2023
IDISTRICT JUDGE, (COMM) [V/S M/S MUMBAJ
ICOMMERCIAL 207/2023 [CAFE AND BAR
ICOURT-04 PVT LTD
ICS IM.S KAKKARIDEEPAK RAO 06.02.2023 01.02.2023
(COMM)/2 [TRADING CO. V/S
23/2023 [M/ CITY MEGA
IMART AND ORS
ICS ICICI BANKICHETNA BHALLA 07.02.2023 [22.12.2022
(COMM)/2 [LIMITED VS,
28/2023 [TRANSLEASE
HOLDINGS INDIA|
PVT LTD
ICS IM/S CAPRISORAKESH KUMAR 07.02.2023 [03.02.2023
(COMM)/2 [FINANCE LTD VS.
29/2023 [POOJA
JAGRAWALRAKES
H KUMAR
ICS IABC GLOBALSAMEER SIDHAR 07.02.2023 [02.02.2023
(COMM)/2 [VENTURES VS
33/2023 [PARAS JAIN
ICS WRIGHT GAURAV KOCCHAR 00.02.2023
(COMM)/2 [HEIGHTS LLP VS, 13.12.2022
ho/2023 [SH. SANJAY]
ICHAUDHARY
ICS LIC VS  LOVEVIPIN PILLAI 10.02.2023 [02.02.2023
(COMM)/2 [MALHIOTRA
52/2023
ICS PUMA SE  VS|SHASHI. P. OJHA 16.02.2023
(COMM)/2 |JASHOK KUMAR 13.12.2022
95/2023
ICS ICANARA BANK VSSH. SUMIT SAURAV 21.02.2023 [04.02.2023
(COMM)- [ASHWINI AHUJA|
1309/2023 JAND ANR
ICS ICANARA BANK VSSH. SUMIT SAURAV 21.02.2023 [04.02.2023
(COMM)- PYOTI AHUJA
309/2023
ICS SANDEEP JAIN[SH. SAROJ KUMAR|21.02.2023 [17.01.2023
(COMM)- [VS. MCD UVHA
314/2023
ICS SANDEEP JAIN[SH. SAROJ KUMARI21.02.2023 [25.01.2023
(COMM)- [VS. MCD UHA
314/2023
ICS IM/S BHARATISH. NIKHIL TRIPATHI [21.02.2023 [13.02.2023
(COMM)- [BHAWAN VS. M/
1324/2023 [DAYAL
STATIONERS &
nr




Date
Registratio
Name n

Petitioner NameAdvocate
VS Respondent

District Case No.

Court Fees

2/2023

RAMESH GANDHI

ICS IM/S BHARATISH. NIKHIL TRIPATHI [21.02.2023 [13.02.2023
(COMM)- [BHAWAN VS. M/§
1323/2023 [PUSTAK

BHANDAR & Anr
ICS IM/S JAINSONSSH. SHAILENDER NEGI[23.02.2023 [|20.02.2023
(COMM)- [LIGHTS PVT. LTD.
1333/2023 |VS. M/S

HINDUSTAN

IMILLENNIUM
ICS ICICI BANKISATISH KUMAR 24.02.2023 [23.01.2023
(COMM)- [LIMITED VS. M/
1340/2023 [DELUX

ROADWAYS REGD)

JAND ANR
ICS ICICI BANK[SATISH KUMAR 24.02.2023 ]07.01.2023
(COMM)- [LIMITED VS.
341/2023 |[CHANDRA

SRIVASTAVA

PROP _OF M/§
ICS [ICICI BANK[SATISH KUMAR 24.02.2023 [23.01.2023
(COMM)- [LIMITED VS.
342/2023 [LAKHI RAM
ICS IM/S KRBL LTD VS/SK BANSAL 24.02.2023 [17.02.2023
(COMM)- JASMER FOODS|
1345/2023 [PVT LTD AND ANR|
ICS IGKJ SPECIALJA.S.RASTOGI 24.02.2023 [13.02.2023
(COMM)- [FODDS PVT LTD|
1346/2023 [VS. AYAAN FOODS

JAND ORS
ICS SONAM PRIYA VSSACHIN BAJPAI 24.02.2023 [10.02.2023
(COMM)- [GUEST HOUSER|
1350/2023 [PVT LTD & ORS
ICS TIMES INTERNETRAJEEV AGGARWAL [25.02.2023 [16.02.2023
(COMM)35[LTD VS, M/
6/2023 VARIA &

JANOTHER
ICS PUNJAB ANDIPRABHAKAR AWASTHI[25.02.2023
(COMM)35|SINDH BANK VS 13.12.2022
5/2023 IVIPIN JAIN
ICS PUNJAB ANDIPRAVEEN KUMARI25.02.2023 [22.02.2023
(COMM)36[SINDH BANK VSGARG
1/2023 SAJJAN ARORA
ICS PUNJAB ANDIPRAVEEN KUMAR|25.02.2023 [|01.02.2023
(COMM)36[SINDH BANK VSGARG
0/2023 B.S PUBLICITY]

JAND OTHERS
ICS ICICI BANK[DEEPAK KAUSHIK 27.02.2023 [22.02.2023
(COMM)36 [LIMITED VS.




Date ofDate of e-
Registratio Payment o
n Court Fees

Petitioner NameAdvocate
VS Respondent

District Case No.

Name

ICS IM/S DEEPAK YADAV 28.02.2023 [23.02.2023
(COMM)37 [B.R.AGROTECH
2/2023 LTD VS. M/§
BACCHUS
NTERPRISES
ICS BANK OF INDIAVARUN SHARMA 28.02.2023 [14.02.2023
(COMM)37|VS. SANJANA|
13/2023 KHANNA
SH. UMED SINGH|Central IOMP(I) ITHDFC BANK LTD./ANISH BHOLA 01.02.2023 |08.02.2023
IGREWAL DISTRICT] ICOMM- [V/S AMIT KUMAR
JUDGE (COMMERCIAL) 73/2023
ICOURT)-05
IOMP(I)CO HDFC BANK LTDJANISH BHOLA 01.02.2023 |08.02.2023
IMM - IV/S YUSUF ALI
74/2023
IOMP(I) HDFC BANK LTDJ/ANISH BHOLA 01.02.2023 [08.02.2023
ICOMM- |[V/S VIJAN KUMAR
75/2023
ICS COMM-ICICI BANK LTDISHAILENDRA BABBAR (01.02.2023 [13.02.2023
204/2023 [V/S POONAM
TALWAR
IOMP(I) HDFC BANK LTDJANISH BHOLA 01.02.2023 |08.02.2023
ICOMM- V/S GURPREET]
76/2023 [KAUR RAI
IOMP(I) HDFC BANK LTDJANISH BHOLA 01.02.2023 |08.02.2023
COMM- |V/S MADHAVA|
77/2023 [PANDEY
IOMP(I)CO [HDFC BANK LTDANISH BHOLA 01.02.2023 [08.02.2023
IMM- V/S ASHOK
78/2023 [KUMAR
IOMP(I)CO HDFC BANK LTDJANISH BHOLA 01.02.2023 |08.02.2023
IMM- V/S AMZAD KHAN
79/2023
IOMP(I)CO HDFC BANK LTDJANISH BHOLA 01.02.2023 |08.02.2023
IMM- V/S AKS|
80/2023 [ELECRICALS AND|
IELECTRONICS
PVT. LTD.
IOMP(I)CO [HDFC BANK LTD.|ANISH BHOLA 01.02.2023 |08.02.2023
IMM - V/S PARVEZ
81/2023 [KHAN
OMP(I)CO HDFC BANK LTDJANISH BHOLA 02.02.2023 [13.02.2023
IMM- V/S RAJNESH
06/2023 [YADAV SETHI
IOMP(I)CO [HDFC BANK LTDJANISH BHOLA 02.02.2023 [13.02.2023
IMM- V/S AJEET]
97/2023 [KUMAR




Date ofDate of e-
Registratio Payment o
Court Fees

Case No. Petitioner NameAdvocate
VS Respondent

District

Name n

IOMP(I)CO [HDFC BANK LTD.|ANISH BHOLA 02.02.2023 [13.02.2023
IMM- V/S KRISNA|
08/2023 [MAHARAJ SINGH
IOMP(I)CO [HDFC BANK LTDJ/ANISH BHOLA 02.02.2023 [13.02.2023
IMM- V/S VIKRAM|
99/2023 |[SUKHBIR
IOMP(I) HDFC BANK LTDJANISH BHOLA 03.02.2023 |09.02.2023
ICOMM- [V/S VIKAS AZAD|
105/2023 [RAGHAV
IOMP(I)CO HDFC BANK LTDJANISH BHOLA 03.02.2023 |09.02.2023
IMM- V/S SHANKAR
106/2023 [SHARMA
ICS COMM-ICICI BANK LTD.,MANISH KUMAR03.02.2023 [10.02.2023
213/2023 |[V/S GOURAVIDEWAN

ICHAPRAN
OMP(I)CO HDFC BANK LTDJANISH BHOLA 03.02.2023 [09.02.2023
IMM - V/S VIRENDER|
107/2023 [SINGH RAWAT
IOMP(I)CO [M/STATACAPITAL [VIKAS SHARMA 04.02.2023 [10.02.2023
IMM- IFINANCIAL
118/2023 |SERVICES LTD.

AND ANR. V/S

ARAYAN SINGH

OMP(I)CO M/S TATA| 04.02.2023 [10.02.2023
IMM- ICAPITAL FINANCE
119/2023 [SERVICE LTD,

AND ANR. V/S

JASBIR SINGH
[EX. IMS VARIETY] 04.02.2023 [13.02.2023
COMM- METAL
75/2023 [CORPORATION

V/S MS

ICHAMPHARM
ICS COMM-M/S CAPRISORAKESH KR. 06.02.2023 [31.03.2023
205/2023 [FINANCE LTD. V/S

RASHMI

IAGARWAL
[EX COMM-ICICI BANK LTDJ/SUNITA SINGH 07.02.2023 [16.02.2023
79/2023 [V/S NIZAMUDIN
IOMP(1)CO HDFC BANK LTDJANISH BHOLA 07.02.2023 [10.04.2023
IMM- V/S MANISH
142/2023 [KUMAR
OMP SHAYM SINGH VSJANMOL PANWAR 08.02.2023 [21.03.2023
COMM- [SBI CARDS &
19/2023 [PAYMENT

SERVICES. LTD.
OMP JARUN KUMARDEVANSHU CHAUHAN (09.02.2023 [17.02.2023
ICOMM- |GUPTA V/S HDF(C
20/2023 |[BANKLTD.




District

Case No. Petitioner NameAdvocate
VS Respondent

OMP(I)CO
IMM-
164/2023

Name

HDFC BANK LTD.
V/S NITISH
ICHAUDHARY

SACHIN TOMAR

Date

ofDate of e-

Registratio Payment o

n

10.02.2023

Court Fees

21.02.2023

CS COMM-
249/2023

MOHD.  ANWAR|
V/S M/S MANEK]
APPARELS  PVT)|
LTD.

10.02.2023

05.04.2023

CS COMM-
255/2023

BANK]
KINKAN]

CANARA
V/S

HOSIERY
THROUGH
ROP. MR,

ITS

CHANDRA BHUSHAN|
[TTWARI

13.02.2023

13.04.2023

CS COMMH
259/2023

PRACHI  INDIA
PVT. LTD. V/S MR\
SUKHEN
SOMNATH WAGH
MARE

RAHUL KR. VERMA

14.02.2023

15.04.2023

ICS COMM-|
260/2023

ICICI BANK LID.
V/S VIKAS
CHAUHAN

SAGAR SHIVAM

14.02.2023

22.02.2023

IMISC  DJ-
100/2023

ICICI BANK LID
V/S KHALIQUER
REHMAN

INAZIA PARVEEN

14.02.2023

23.02.2023

EX.
ICOMM-
93/2023

ICICI BANK LID,
/S NAKUL
SEHGAL

CHARANJEET SINGH

14.02.2023

23.02.2023

ICS COMM-
261/2023

ICICI BANK LTD.,
V/S SVAM POWER|
PLANTS PVT. LTD.

SAGAR SHIVAM

14.02.2023

22.02.2023

ICS COMM-
281/2023

ICICI BANK LTD.,
V/S RAKESH

BABBAR &
IASSOCIATION

15.02.2023

24.02.2023

ICS COMM-
282/2023

ICICI BANK LTD.,
V/S RAJESH

SHAILENDER BABBAR

15.02.2023

24.02.2023

ICS COMM-
200/2023

PUMA SE VS,
IASHOK KUMAR

SHASHI PRATAP OJHA

16.02.2023

21.02.2023

ICS COMM-|
201/2023

ICICI BANK LTD|
V/S SUNIL YADAV

SHAILENDRA BABBAR

16.02.2023

25.02.2023

EX.
ICOMM-
96/2023

HDFC BANK LID|
V/S RAMKUNWAR
VISHRAM

ASHIM BHATT

17.02.2023

27.02.2023

IEX.
ICOMM-

97/2023

OM LOGISTICS
LIMITED V/S K.P,
INTERNATIONAL

17.02.2023

27.02.2023




District Case No. Petitioner NameAdvocate Date ofDate of e-
VS Respondent Registratio Payment o

Name n Court Fees

OMP IMANOJ KUMAR 17.02.2023
COMM- [V/S M/S KOTAK]
>5/2023 [MAHINDRA
PRIME LIMITED

18.03.2023

ICS COMM-BINA TIWARI V/SYATI SHARMA 20.02.2023 |ON LINE
1304/2023 [SUMIT PATHAK

[EX. IMOTI LAL V/SASHISH KAPOOR 20.02.2023 [ON LINE
ICOMM- [PRADEEP KUMAR
101/2023

IMISC  DJIUNION OF INDIAVINOD KUMAR 20.02.2023 |ON LINE
F114/2023 [V/S M/S CAPITAL
[ELECTROTEK
PVT. LTD

ICS COMM-SHIVANI JARVIND KUMAR 21.02.2023 |ON LINE
1313/2023 [ENTERPRISES V/S
RISHAB

ICOLLECTION

ICS COMM-BHARATI INIKHL TRIPATHI 21.02.2023 |ON LINE
315/2023 [BHAWAN V/S
KARAN BOOK]
SHOP

IOMP(I) HDFC BANK LTDANISH BHOLA 21.02.2023 [ON LINE
ICOMM- V/S RAJ KUMAR
184/2023 [GARAJ

[EX COMM-DEEPAK ABHOT] 22.02.2023 |ON LINE
102/2023 [V/S MCD

[EX.COMM-MAMTA GUPTANARENDRA KR. 23.02.2023 |ON LINE
11/2023 |V/S AMIT DUA

ICS COMM-ICICI BANK LTD./CHETNA BHALLA 23.02.2023 |ON LINE
331/2023 [V/S CHAHAT RAM

[EX. SHANKAR LAL &LALIT KUMARI23.02.2023 |[ON LINE
ICOMM- [SONS V/S SHIVISHARMA
112/2023 [DENIM

[ENTERPRISES

[EX.COMM-SHANKAR LAL &LALIT KUMAR]23.02.2023 |[ON LINE
113/2023 [SONS V/SSHARMA
HERITAGE LIFE
HIMANSHU

ICS COMM-ICICI BANK LTD/DEEPAK KAUSHIK 25.02.2023 |ON LINE
354/2023 [V/S AMAN KUMAR
JATAV

OMP-I- |[HDFC BANK LTDJANISH BHOLA >5.02.2023 |ON LINE
COMM-  |[V/S DEEPAK JAIN
195/2023




District Case No. Petitioner NameAdvocate Date ofDate of e-
VS Respondent Registratio Payment o

Name n Court Fees

IOMP(I) HDFC BANK LTDANISH BHOLA 27.02.2023 [ONLINE
COMM- [V/S DEEPAK]
204/2023 [CHAUHAN

IOMP(I) HDFC BANK LTDIANISH BHOLA 27.02.2023 |ONLINE
COMM- [V/S JAI SHREE
205/2023 [MITTAL

ICS COMM-ICICI BANK LTDIPRASHANT KR 27.02.2023 |ONLINE
363/2023 [V/S HIMANSHU|
ICHAWLA

ICS COMM-ICICI BANK LTDPRASHANT KR 27.02.2023 |ONLINE
364/2023 [V/S CHADALA|
IVENKATA
SRINIVAS

lomp(i) BANSAL. CREDITSRISHABH GULATI 28.02.2023 |ONLINE
lcomm- LTD V/S ANEES
214/2023

6 [SH. PARAMJIT SINGH,[Central IOMP(COM [IDEVBHOOMI GAUTAM PANJWANI [03.02.2023 [13.01.2023

IDISTRICT IM) 16/2023JAUTOMOBILES
JUDGE(COMMERCIAL PVT. LTD. VS AXIS|
D-06, CENTRAL BANK LTD.
ICS(COMM)|AMIT BAGSUSHIL KUMAR 04.02.2023 [30.01.2023
217/2023 [FACTORY VS§
WASTER FASHION|
PVT. LTD.
IOMP(I) [HDFC BANK LTDJ/ANISH BHOLA 06.02.2023 [Not availabke|
ICOMM VS JAGDISH

131/2023 [SINGH

ICS(COMM)|RAJEEV JAIN VSBHUPENDRA TYAGI [06.02.2023 [17.11.2022
221/2023 [NITIKA CHAUHAN|

ICS(COMM)|[SANTOSH KUMARISUBHASH CHANDRA [06.02.2023 [17.01.2023
202/2023 [TIWARI VS GAYA
PANDEY AND|
JANR.

ICS(COMM)[ICICI BANK LTD/SHAHRUKH INAM 07.02.2023 05.01.2023
230/2023 [VS ASHOK RANA

ICS(COMM)[ICICI BANK LTD/SHAHRUKH INAM 07.02.2023 [05.01.2023
231/2023 [VS VIJAY SHARMA|

ICS(COMM)[ICICI BANK LTD./SHAHRUKH INAM 07.02.2023 [19.12.2022
232/2023 [VS PARVINDER|
PILWAN& ANR.

OMP(I) |HDFC BANK LTDJANISH BHOLA 08.02.2023 [NA
COMM  |[VS MOHD. USMAN
145/2023




District

Case No. Petitioner NameAdvocate
VS Respondent

Name

Date

ofDate of e-

Registratio Payment o

n

Court Fees

IOMP(I) HDFC BANK LTDJ/ANISH BHOLA 08.02.2023
ICOMM VS KANCHAN]|
146/2023 [ASHOK & ANR.
ICS(COMM)|PUNJAB & SINDPRABHAKAR AWASTHI08.02.2023 [10.01.2023
237/2023 [BANK VS SURESH

SHARMA
ICS(COMM)M/S K MOKSHIDHIRAJ KOCHAR 10.02.2023 [|30.01.2023
247/2023 |GEMS VS AJAY|

IAGARWAL
ICS(COMM)M/S S M HOSIERY|VIKAS SHARMA 10.02.2023 [17.10.2022
248/2023 [VS M/S ASHOK]

HOSIERY
IOMP(I) HDFC BANK LTDJANISH BHOLA 13.02.2023 [NA
ICOMM IVS RITESH BHOLA|
169/2023
IOMP(I) HDFC BANK LTDJ/ANISH BHOLA 13.02.2023 [NA
ICOMM IVS SATISH YADAYV|
170/2023 |[YADAV
IOMP(I) HDFC BANK LTDJ/ANISH BHOLA 13.02.2023 [NA
ICOMM VS RAJ KUMAR
171/2023 [THAKUR
IOMP(I) [HDFC BANK LTDJ/ANISH BHOLA 13.02.2023 [NA
ICOMM VS GAJENDRA
172/2023 [KUMAR SHARMA
IOMP(COM |DR. A.K. SASTRYAKHIL DEHLAN 13.02.2023 [NA
IM) 21/2023[VS SBI CARDS &

PAYMENTS

SERVICES LTD.
[EX. COMM|ICICI BANK LTDJAMRENDRA KUMAR [13.02.2023 [NA
87/2023 |VS TREND|

SETTERS BOOKS|

LTD.
[EX. COMM|ICICI BANK LTDJAMRENDRA KUMAR [13.02.2023 [NA
88/2023 [VS AVDESH

KUMAR
[EX. COMM|ICICI BANK LTDJAMRENDRA KUMAR [13.02.2023 [NA
89/2023 [VS MADHU DEVI
IOMP(I) HDFC BANK LTDJ/ANISH BHOLA 14.02.2023 [NA
ICOMM VS AJAY KUMAR
174/2023
IOMP(I) [HDFC BANK LTDJ/ANISH BHOLA 14.02.2023 [NA
ICOMM VS ANURAG
175/2023 [DUBEY




District

Case No. Petitioner NameAdvocate
VS Respondent

IOMP(I)
ICOMM
176/2023

Name

HDFC BANK LTD.
VS PRAVEEN|
RANGA

IANISH BHOLA

Date

ofDate of e-

Registratio Payment o

n

14.02.2023

Court Fees

OMP(I)
COMM
177/2023

HDFC BANK LTD.
VS DEEPAK|
IYADAV

ANISH BHOLA

14.02.2023

INA

CS(COMM)
279/2023

ICICI BANK LTD,
VS TINKOO

IVIKAS CHOPRA

15.02.2023

08.02.2023

ICS(COMM)
280/2023

ICICI BANK V§
IMANJINDER
SINGH

IVIKAS CHOPRA

15.02.2023

08.02.2023

ICS(COMM)
285/2023

ICICI BANK LTD.,
VS OM VIR SINGH

IVIKAS CHOPRA

16.02.2023

08.02.2023

ICS(COMM)
286/2023

ICICI BANK LTD.,
VS RAVINDER|
KAUSHIK

IVIKAS CHOPRA

16.02.2023

08.02.2023

ICS(COMM)
289/2023

ICANARA BANK V§
SHASHI RANJAN|
SINGH

ANUJ AGARWAL

16.02.2023

14.02.2023

ICS(COMM)
287/2023

IM/S JMT PLASP|
PVT. LTD. V§
IMUDITA EXPRESS
ICARGO PVT. LTD.

SWETA GARG

16.02.2023

19.01.2023

IOMP(I)
ICOMM
178/2023

HDFC BANK LTD.
VS KAMLA AALM

ANISH BHOLA

16.02.2023

INA

IOMP(I)
ICOMM
179/2023

HDFC BANK LTD.
VS BHARAT]
BHUSHAN YADAV

ANISH BHOLA

16.02.2023

INA

IOMP(I)
ICOMM
180/2023

HDFC BANK LTD.
VS MONEESH]
KUMAR PUNDIR

ANISH BHOLA

16.02.2023

INA

IOMP(I)CO
IMM
182/2023

HDFC BANK LTD.
VS MANTOSH
IMISHRA

ANISH BHOLA

20.02.2023

INA

IOMP(I)CO
IMM
183/2023

HDFC BANK LTD.
VS AMAREESH;
[KUMAR

IANISH BHOLA

20.02.2023

INA

CS(COMM)
303/2023

M/S KALASH
EXPORT VS
SOPAN
INTERNATIONAL

IADITYA JAIN

20.02.2023

20.01.2023




District

Case No. Petitioner NameAdvocate
VS Respondent

Name

Date

ofDate of e-

Registratio Payment o

n

Court Fees

OMP VITTAL TGR VSABHINAy SHARMA 21.02.2023
(COMM) [M/S SBI CARDS &
26/2023 |[PAYMENTS

SERVICES LTD.
ICS IGIRISH KR. JAIN|SUNIL LALWANI 21.02.2023 [06.02.2023
(COMM) |VS RAKESH
312/2023 [MARWAH
ICS(COMM)BANK OF BARODAIRAJNISH KR. BANYAL [21.02.2023 [04.01.2023
317/2023 [VS JAI PECHORI &

IORS.
ICS(COMM)M/S MAYUR[ISHU KANWAL 21.02.2023 [15.02.2023
316/2023 [ELECTRICALS VS

ROOTS COOLING]

SYSTEM PVT. LTD.
IOMP(I) HDFC BANK LTDJ/NAVDEEP SINGH 22.02.2023 [NA
ICOMM VS NAVEEN|
188/2023 [KUMAR
ICS(COMM)M/S BHARATINIKHIL TRIPATHI 22.02.2023 [13.02.2023
1325/2023 [BHAWAN VS M/S

IAPNA

STATIONERS &

ANR.
ICS(COMM)M/S BHARATINIKHIL TRIPATHI 22.02.2023 [13.02.2023
1326/2023 [BHAWAN VS M/S

LAMBA BOOK]

DEPOT & ANR.
ICS(COMM)|CANARA BANK VSSUMIT SAURAV 22.02.2023 [04.02.2023
328/2023 [RAVI SUMAN
IOMP(I) DCB BANK LTDJANISH BHOLA 22.02.2023 [NA
ICOMM VS ROSHAN LAL
189/2023
IOMP(I) DCB BANK LTDJANISH BHOLA 22.02.2023 [NA
ICOMM VS ROSHAN LAL
190/2023
[EX. HDB FINANCIADEEPANKUR SONDHI [23.02.2023 [NA
(COMM) [SERVICE LTD. VS
108/2023 [PURSHOTTAM

IGAUTAM
[EX. HDB FINANCIADEEPANKUR SONDHI [23.02.2023 [NA
(COMM) [|SERVICES LTD. VS
107/2023 [RAJEEV KUMAR
EX. ICICI BANK LTD.SUNITA SINGH 23.02.2023 [NA
(COMM) [VS PRADEEP
109/2023
ICS(COMM)|PUNJAB IMEENA GUPTA 23.02.2023 [05.01.2023
1329/2023 [NATIONAL BANK

VS M/S SHAKUN|

SPORTS & ANR.




District

Case No. Petitioner NameAdvocate
VS Respondent

CS(COMM)
330/2023

Name

ICICI BANK LTD.
VS KIRTEE RAJ|
SINGH

Babbar & associateas

Date ofDate of e-
Registratio Payment o
n Court Fees

23.02.2023 [13.02.2023

ICS(COMM)
347/2023

STATE BANK OF
INDIA VS MANNU

IVARUN CHANDIOK

24.02.2023 [13.02.2023

CS(COMM)
348/2023

SBI VS
IGOYAL

DIVYA|

IVARUN CHANDIOK

24.02.2023 [17.09.2022

CS(COMM)
349/2023

SARDARI LAL &
ICO. VS AJNARA
REALTECH LTD.

IANIL SETHI

24.02.2023 [30.11.2022

IMS. KAVERI BAWEJA,
IDISTRICT JUDGE,
ICOMMERCIAL COURT-

07

Central

ICS
ICOMM.212
2023

SPACE BUSINESS]
VS DIVISIONAL
ICOMMISSIONER

IAMIT KUMAR

02-02-2023 [28-01-2023

ICS
ICOMM.216
2023

M/S JINJER
UEANS VS M/S
WADHVA

IMANISH CHAUHAN

03-02-2023 [28-01-2023

IOMPI115/2
023

HDFC BANK V§
SHUBHAM
RAGHAV

ANISH BHOLA

03-02-2023 [28-01-2023

IOMP116/2
023

HDFC BANK V§
IVIKAS

ANISH BHOLA

03-02-2023 [28-01-2023

IOMP117/20
23

HDFC BANK V§
SUNIL SHARMA

ANISH BHOLA

03-02-2023 [28-01-2023

ICS
ICOMM.235
2023

PUMA SE
ASHOK KUMAR

V§

SHASHI PARTAP

07-02-2023 [28-01-2023

ICS
ICOMM.236
2023

SARDARI LAL VS
AADEVA INFRA

IANIL SETHI

07-02-2023 [28-01-2023

IARB.1/202
3

INITIN KUMAR V§
ADITYA BIRLA

IANIL SETHI

07-02-2023 [28-01-2023




District

Case No. Petitioner NameAdvocate
VS Respondent

Name

Date

ofDate of e-

Registratio Payment o

n

Court Fees

ICS ICANARA BANK V. 00-02-2023 [02-02-2023
ICOMM.246|]SHREE RADHAY

2023

OMP150/2 HDFC BANK VSANISH BHOLA 00-02-2023 [02-02-2023
023 SHIV KUMAR

OMP151/2 HDFC BANK VSANISH BHOLA 00-02-2023 [02-02-2023
023 SHARDA BHRMA

OMP152/2 HDFC BANK VSANISH BHOLA 09-02-2023 [02-02-2023
023 ANIL KUMAR

OMP153/2 HDFC BANK VSANISH BHOLA 09-02-2023 [02-02-2023
023 [KARTIK

OMP154/2 HDFC BANK VSANISH BHOLA 00-02-2023 [02-02-2023
023 SACHIN GARG

OMP155/2 HDFC BANK VSANISH BHOLA 09-02-2023 [02-02-2023
023 IMAHENDER

OMP157/2 [HDFC BANK VSANISH BHOLA 00-02-2023 [|02-02-2023
023 SAURABH

OMP158/2 [HDFC BANK VSANISH BHOLA 09-02-2023 [02-02-2023
023 RAMESH

OMP159/2 [HDFC BANK VSANISH BHOLA 00-02-2023 |02-02-2023
023 RAJEEV

OMP160/2 HDFC BANK VSANISH BHOLA 09-02-2023 [04-02-2023
023 PREM SINGH

OMP161/2 HDFC BANK VSANISH BHOLA 00-02-2023 [04-02-2023
023 PRADEEP




District

Case No. Petitioner NameAdvocate
VS Respondent

Name

Date

ofDate of e-

Registratio Payment o

n

Court Fees

OMP162/2 HDFC BANK VSANISH BHOLA 00-02-2023 |04-02-2023
023 PRAVEEN
OMP163/2 HDFC BANK VSANISH BHOLA 09-02-2023 [05-02-2023
023 PURAN LAL
ICS ICICI BANK LTDSAGAR SHIVAM 14-02-2023 [07-02-2023
ICOMM.274|VS PARMENDER

2023
ICS ICICI BANK VSSAGAR SHIVAM 14-02-2023 |07-02-2023
ICOMM.275JASVINDER

2023
ICS ICICI BANK VSDO 14-02-2023 |07-02-2023
ICOMM.276|SWARAN KAUR

2023
ICS IM/S AL/RAJEEV 14-02-2023 |07-02-2023
ICOMM.278|CHAUDHARY VY

2023 IMS GREEN
IOMP23/20 VARDHMAN ENTHITESH BHARDWAJ [16-02-2023 [08-02-2023
23 VS JAI DAYAL
IOMP24/20 [SHIV SHAKTI VSCHANDRA 16-02-2023 |08-02-2023
23 AK PAPER
ICS DHRUV SHILPI UPADHYAY 17-02-2023 [07-02-2023
ICOMM.298|GARMENTS VS

2023 IMITTALI
ICS JASHOK ARORA VSSUNIL GOEL 20-02-2023 [07-02-2023
ICOMM.299MANMEET SINGH

2023
ICS INEERAJ JAIN VS PSANYAM JAIN 20-02-2023 [07-02-2023
ICOMM.305/ANKAJ

2023
IC IMEDIDIVES INIKHIL 21-02-2023 [07-02-2023
ICLAIM12/2MANUF. VS SETH]I

023 IAGENCIES




District

Case No. Petitioner NameAdvocate
VS Respondent

Name

Date

ofDate of e-

Registratio Payment o

n

Court Fees

ICANARA BANK VS[SUMIT 21-02-2023 [07-02-2023
ICOMM.320ARROW COMM.
2023
ICOMM.322M/S AHMED ZAIUPASANA 21-02-2023 [07-02-2023
2023 VS BAWEJA
IMPEX
ICS BHARTI BHAWANNIKHIL 22-02-2023 [07-02-2023
ICOMM.327|VS KAMAL BOOK
2023
IOMP191/2 [HANSRAJ IAMMAU 22-02-2023 [07-02-2023
023 SHARMA VS SB]
ICARDS
ICS ICICI BANK VSSHAILENDRA KUMAR [24-02-2023 [14-02-2023
ICOMM.332|SHIV KUMAR
2023
ICS ICICI BANK VSSHAILENDRA KUMAR [24-02-2023 [14-02-2023
ICOMM.344[IRFAN
2023
ICS ICICI BANK VSDEEPAK KAUSHIK 25-02-2023 [15-02-2023
ICOMM.353MURARI
2023
OMP203/2 [HDFC BANK VSANISH BHOLA 25-02-2023 [15-02-2023
023 SUKHVINDER
ICS ICICI BANK VSPRASHANT KUMAR 27-02-2023 [17-02-2023
ICOMM369 HIMANSHU
/2023
ICS ICICI BANK VSDEEPAK KAUSHIK 27-02-2023 [21-02-2023
ICOMM.370[FARMAN
2023
SH. DINESH BHATT [West ICS ICANARA BANK VsR B Pandey 01-02-2023 [23-01-2023
IDJ (COMMERCIAL (COMM)/1 RUPENDER
ICOURT)-01 130/2023 [SINGH YADAV
ICS ICANARA BANK VSCHITRA 02-02-2023 [21-12-2022
(COMM)/1 NAVEEN KUMAR [MALHOTRA(P),
34/2023




District

Case No. Petitioner NameAdvocate
VS Respondent

Name

Date ofDate of e-
Registratio Payment o
n Court Fees

ICS ICANARA BANK VSCHITRA 02-02-2023 [21-12-2022
(COMM)/1 |SANJEEV KUMAR [MALHOTRA(P),
35/2023
ICS IMRS SATWANT|SUNIL KUMAR02-02-2023 [28-01-2023
(COMM)/1 [KAUR PROP M/SATREYA(P),
136/2023 |[KARAM SINGH|

IGARANDSONS Vg

USM HKS LLP
ICS PUNJAB ANDjSukhvinder Singhl02-02-2023 [19-01-2023
(COMM)/1 [SINDH BANK VsGulati(P),
137/2023 [BISWASRI

IMUKHERJEE
ICS [UNIWORLD ARCHIT SINGHAL(P), [02-02-2023 [21-01-2023
(COMM)/1 TRANSERV  PVT]
132/2023 [LTD THROUGH]

AR AMIT GOGNA

Vs BANSAL OIL

AND LUBRICANTS

ICO THROUGH ITS

PROPRIETER MR|

HIMANSHU

BANSAL
ICS IM/S DEEPAK KANDPAL(P), |02-02-2023 |31-01-2023
(COMM)/1 [VDESIGNBUILD
31/2023 [PROJECT

PRIVATE LIMITED|

Vs PUNJABI BAGH|

ICLUB
ICS BANK OF BARODA[SUMEET ANAND(P), 02-02-2023 [23-01-2023
(COMM)/1 [Vs MRS ANGURI
33/2023 [DEVI
ICS SUPER  PLASTICJPANKAJ GUPTA(P), 03-02-2023 [12-12-2022
(COMM)/1 [COATS PRIVATE
39/2023 [LIMITED Vs

PRIMAFLEX
ICS SATINDER PAlHarshil Gupta(P), 03-02-2023 [27-01-2023
(COMM)/1 SINGH Vs PAL
ho/2023 [MOHAN

ELECTRONICS

PVT LTS
ICS SH NAVEENAMARJEET SINGH|03-02-2023 [20-12-2022
(COMM)/1 [KAPOOR AND ANRIGAMBHIR(P),
138/2023 [Vs SH RUPINDER

SINGH TALWAR|

IAND ANR




District

Name

Case No. Petitioner NameAdvocate
VS Respondent

Date

ofDate of e-

Registratio Payment o

n

Court Fees

ICS ICOIM INDIA PVTDINESH MINOCHA(P), [06-02-2023 [31-01-2023
(COMM)/1 [LTD Vs M/S AVON|
h5/2023 [ELASTOMERS
INDIA
ICS ICANARA BANK VSCHITRA 06-02-2023 [21-12-2022
(COMM)/1 M/S IMPERIAL/MALHOTRA(P),
h4/2023 [CASTING
ICS IM/S DHRUV[SANJAY KUMAR08-02-2023 [28-01-2023
(COMM)/1 INDUSTRIES LTDJHA(P),
kW6/2023 [THROUGH ITS AR
SH NARESH]
KUMAR SHARMA)
Vs M/S INFOTECH|
ITHROUGH ITS
PROPRIETOR SH]
RAJENDER
LAXMAN SUTAR
ICS IEVERSHINE DEVENDER SINGH(P), |09-02-2023 [01-09-2022
(COMM)/1 MARBLE CO V¥
k7/2023 |ORIENTAL
INSURANCE CO|
LTD
ICS RAKESH GUPTAVIJAY KUMAR(P), 10-02-2023 [|27-01-2023
(COMM)/1 [Vs PIONEER E
51/2023  [SERVICE PVT LTD
ICS IM/S PIONEERSANGAM SINGH[13-02-2023 [01-02-2023
(COMM)/1 [FABRICATORS KOCHAR(P),
52/2023 [PVT LTD Vs M/S
PIONEER
IFABRICATORS
PVT LTD
ICS VRINDER KAURVINEET KAUSHIK(P), [15-02-2023 [12-01-2023
(COMM)/1 BANGA Vs VISHAL
62/2023
ICS RAGHBIR SINGH--{Deepak Dhyani(P), 27-02-2023 [15-02-2023
(COMM)/1 [Vs BUREAU OH
06/2023 [SYSTEMATIC
SPECTACLES
THROUGH ITS
PROPRIETOR
MEHARBAN|
SINGH BEDI




District

Case No. Petitioner NameAdvocate
VS Respondent

Name

Date

ofDate of e-

Registratio Payment o

n

Court Fees

ICS BANK OF BARODA[Kamal Singh(P), 27-02-2023 [12-01-2023
(COMM)/1 THROUGH
97/2023 |[MRRAJAN SAINI
Vs MR HEMANT]
IMISHRA
ICS BANK OF BARODA[Kamal Singh(P), 27-02-2023 [12-01-2023
(COMM)/1 Vs MR|
08/2023 |[MAHENDRA
ICS DIVYANI SIINGHARVIND KUMAR(P), 27-02-2023 [13-02-2023
(COMM)/1 Vs RIDERS
99/2023 |COLLECTION
ICS RAJKAMAL Kapil Sethi(P), 27-02-2023 |17-02-2023
(COMM)/2 [PLYWOOD INDIA|
00/2023 [PVT LTD Vs ATS
DREAMZONE
PVTLTD
ICS LONGLASST INCAbhinav Wadhwa(P), 27-02-2023 [|23-09-2022
(COMM)/2 [Vs TOSH]I
01/2023 |AUTOMATIC
SYSTEM PVT LTD
ICS LONGLASST INCAbhinav Wadhwa(P), 27-02-2023 [23-09-2022
(COMM)/2 [Vs SPARTA
02/2023 |SECURITY  AND
IALLIED SERVICES
Counter [M/S  LEARNING[PRAVEEN KUMAR(P), [27-02-2023 [11-01-2023
IClaim/13/2 [LINKS
023 PUBLISHING
HOUSE PVT LTD|
Vs SUPER
ICASETTES
INDUSTRIES LTD
IMS. HEMANI|West ICS/COMM [SANWUD SHOPPEAJAY GUPTA 06.02.2023 [12.12.2022
IMALHOTRA, 142/2023 [PVT. LTD. VS|
IDISTRICT JUDGHEH IASHOK KHURANA
(COMMERCIAL
ICOURT)-02
ICS/COMM [SANTOSH TIMBERIAJAY GUPTA 06.02.2023 [12.12.2022
143/2023 [TRADING CO. LTD|
IVS. GURBACHAN|
SINGH
ICOUNTER [NADIM KURASI  [VIPIN SONI 06.02.2023 [25.01.2023
ICLAIM/9/2)
023
ICOUNTER [SAI VIDEO LLP VS|VIPOL SRIVASTAVA 00.02.2023 [|08.02.2023
ICLAIM/11/ M/S SUN|
2023 BROADCAST
IEQUIPMENTS




District

Case No. Petitioner NameAdvocate
VS Respondent

Name

Date ofDate of e-
Registratio Payment o
n Court Fees

ICS(COMM)|OMNIFIC JABHINAV GUPTA 15.02.2023 [13.01.2023
161/2023 [HEALTHCARE
PVT. LTD. VS,
IATLANTA
IMEDIWORLD PVT,
ICS(COMM)BANK OF BARODAISUDHA SHUKLA 17.02.2023 [12.01.2023
167/2023 [VS. AMIT KUMAR
ICS(COMM)|SHELIZ P.K. AGARWAL 17.02.2023  |31.01.2023
168/2023 [OVERSEAS VS,
BUDDY  RETAIL
PVT. LTD
10 [SH. ANURAG JAIN|NEW ICS KAMAKSHI SH. SANYAM|01.02.2023 [20.01.2023
IDISTRICT JUDGEDELHI (COMM.)/7[ENTERPRISES VSKHETARPAL
(COMMERCIAL 9/2023 ROBBINS
ICOURT)-01 TUNNELING AND
[TRENCHLESS
ICS ICANARA BANK VSSHAILESH KUMAR 01.02.2023 [23.01.2023
(COMM.)/ [TINA PAUL
80/2023
ICS RAMANLAL IADITYA SAURABH 02.02.2023 [31.01.2023
(COMM.)/ [KISHANDAS
84/2023 |KOTHARI AND|
ANR Vs ASKA
[EQUIPMENTS
ICS SATO ARGOX|VISHAL SINGH 02.02.2023 [20.12.2019
(COMM.)/ [INDIA PVT. LTD Vj
86/2023 [WAGTAIL
TECHNOLOGIES
NDIA PVT LTD
ICS ICICI BANK LTD.,SH. RAHUL CHAUHAN [02.02.2023 [05.01.2023
(COMM.)/ [Vs YOGYA|
85/2023 [TRAVEL
ICONSULTANTS
VT LTD
ICS SKYWAYS AIRINEERAJ GUPTA 03.02.2023 [21.01.2023
(COMM.)/9[SERVICES PVT]
0/2023 LTD Vs GIRISH|
KUMAR
ICS IM/S YASHIKAISH. SAURABH|03.02.2023 [10.01.2023
(COMM.)/9lPRINTERS Vs M/SUPADHYAY
1/2023 DELTON CABLES
LIMITED
ICS [UNION BANK OKUZAIR ELAHI 03.02.2023 [22.10.2022
(COMM.)/9[INDIA Vs KANHA
2/2023 BOOK DEPO ANAD|
IGIFT ITEMSY|
[THROUGH
ICS UDL INDIA PVIINISHANT KUMARI03.02.2023 [16.01.2023
(COMM.)/9[LTD. THROUGH|SRIVASTAVA
3/2023 ITS AUTHORISED
REPRESENTATIVE
IMR. JI SEON(
ICS INDIA GRAPHICSH. NITISH SHARMA [04.02.2023 [18.01.2023
(COMM.)/9[SYSTEM PVT. LTD.
/2023 Vs TD]|
INFRACORP
NDIA LTD
ICS ICANARA BANK VsSH. SUMIT SAURABH [08.02.2023 [30.01.2023
(COMM.)/9M/S AVENUE
9/2023 IMANTRA SPA|
ITHROUGH ITS
ROPRIETOR MS.




District Case No. Petitioner NameAdvocate Date ofDate of e-
VS Respondent Registratio Payment o

Name n Court Fees

ICS RAVINDER TOKA! 13.02.2023
(COMM.)/1[Vs FUTURE
03/2023 [RETAIL LTD

17.01.2023

ICS THE BRITISHRAHUL DUBEY 13.02.2023 [02.02.2023
(COMM.)/1MOTOR CAR CO
04/2023 [1934 PVT LTD Vj
IM/S APEEJAY TEA

TD
ICS SH. PARMODISURESH BHARTI 17.02.2023 [02.02.2023
(COMM.)/1/GOEL Vs M/S
16/2023  [LIGHT AND

SHADES
ICS HOUSING BHAWANI GUPTA 17.02.2023 |30.12.2022
(COMM.)/1[DEVELOPEMENT

17/2023 [FINANCE  CORP|
LTD Vs ANKIT]
KUMAR JAISWAL
ICS IMERA  TRAVELSIZHAR HASHMI 21.02.2023 [23.12.2022
(COMM.)/1[PRIVATE LIMITED|
19/2023 [Vs M/S GIBBSON|
IGLOBAL

ICS LEVI STRAUSSAASTHA SHARMA 21.02.2023 [14.02.2023
(COMM.)/1]AND COMPANY Vs
20/2023 |ASHOK KUMAR

[UNKNOWN
ICS IM/S AERO TREKIZHAR HASHMI 21.02.2023 [20.01.2023
(COMM.)/1[INTERNATIONAL
21/2023 Vs M/S RADHEY|
RADHEY
ICREATION
ICS THE INDIANJITENDER VASHISHT [21.02.2023 [01.08.2022

(COMM.)/1[HOTELS CO. LTD,
22/2023 Vs DR. NAHIDA

JABDULAKADIR
ICS HOUSING PRADEEP KUMAR JHA [23.02.2023 [02.02.2023
(COMM.)/1|]DEVELOPEMENT

33/2023 [FINANCE CORP]
LTD Vs YOG RAJ|

VERMA
ICS HOUSING PRADEEP KUMAR JHA [23.02.2023 [02.02.2023
(COMM.)/1|]DEVELOPEMENT

134/2023 [FINANCE CORP
LTD Vs YOG RAJ|

IVERMA
ICS KMERICAA IASEEM NAYYAR 23.02.2023 [06.02.2023
(COMM.)/1[FOODS ANDy

35/2023 [SERVICES PVT]
LTD Vs M/S FIRST]
[FIDDLE

ICS STATE BANK OHRARVIND GUPTA 23.02.2023 [14.02.2023
(COMM.)/1[INDIA Vs ADITYA|
32/2023 [MOBILE ZONE

ICS SHAILA CROWN|SH. ARJUN SANJAY 25.02.2023 [19.01.2023
(COMM.)/1[PVT LTD Vs
1o/2023 [BHARAT

SANCHAR NIGAN]|

LIMITED
11 [SH. GURVINDER PALNEW ICS IM/S JAILAXMIISH. HIMANSHU 01.02.2023 [30.05.2022
SINGH, DISTRICTIDELHI (COMM.) [ENTERPRISES DHAWAN
JUDGE (COMMERCIAL 78/2023 [PVT. LTD. Vs M/S§
ICOURT)-02 AV INDUSTRIES

D ANR




District

Case No.

Petitioner NameAdvocate
VS Respondent

Name

Date ofDate of e-
Registratio Payment o
n Court Fees

ICS HOUSING IMS. MANDIRA MITRA [02.02.2023 [30.12.2022
(COMM.) [DEVELOPEMENT
82/2023 [FINANCE CORP.

LTD. Vs NAGUR

AHEB SHEIK
ICS HOUSING IMS. MANDIRA MITRA [02.02.2023 [30.12.2022
(COMM.) [DEVELOPEMENT
83/2023 [FINANCE CORP.

LTD. Vs AMIR

ASSAN
ICS IOPPLE LIGHTING{SH. ATUL KUMAR 02.02.2023 [13.01.2023
(COMM.) [INDIA PVT. LTD,
81/2023 [Vs ANKUR

SOHAMLALJI

ODHA
ICS IM/S YASHIKAISH. SAURABH|03.02.2023 [10.01.2023
(COMM.) [PRINTERS Vs M/SJUPADHYAY
89/2023 [PICCADILY SUGAR|

IAND ALLIED

INDUSTRIES
ICS [UNION BANK OFMR. UZAIR ELAHII 03.02.2023 [22.10.2022
(COMM.) [INDIA Vs A K
88/2023 [PROPERTIES
ICS JUNION BANK OHFMR. UZAIR ELAHII 03.02.2023 [22.10.2022
(COMM.) [INDIA Vs QUEEN|
87/2023 |BOUTIQUE
ICS FUTURE ORGANIC]MS. LEKHA BHANDARI|07.02.2023 [25.01.2023
(COMM.) [PVT. LTD. Vg
97/2023 [KRISHNA INDIA
ICS THE SUPREMESSH. SHRIHAR|07.02.2023 [26.01.2023
(COMM.) [[INDUSTRIES [TRIPATHI
08/2023 [LIMITED Vs

IVISHAL HIRE
OMP (DY S HOSPITALITY|SH. VIKAS TOMAR 14.02.2023 [04.01.2023
ICOMM. SERVICES PVT.
06/2023 [LTD. Vs TANVEER|

[HOSPITALITY

D

ICS STATE BANK OFSH. VARUN CHANDIOK[16.02.2023 [08.02.2023
(COMM.) [INDIA Vs
112/2023 [KHURSHID ALAM]

SOLE PROP. M/S§

K. BOYS
ICS STATE BANK OFSH. VARUN CHANDIOK[16.02.2023 [08.02.2023
(COMM.) [INDIA Vs KANISH
111/2023 [CHAWLASOLE

PROP. M/S

SHIVOHAM
ICS ITOYSONS INDIASH. LOVE SHARMA 16.02.2023 [30.05.2022
(COMM.) [REGISTERED
108/2023 [PARTNERSHIP

IFIRM Vs FASHION|

BULL INDIA|
ICS [PL BIOLOGICALSMR. UMAKANT}16.02.2023 [24.12.2022
(COMM.) [LTD Vs AHMADKATARIA
109/2023 [BEEJ STORE
ICS IPL BIOLOGICALSMR. UMAKANT|[16.02.2023 [17.12.2022
(COMM.) [LTD Vs  SHRIKATARIA
110/2023 [MAHALAKSHMI

AGENCY




Case No. Date ofDate of e-
Registratio Payment o

Court Fees

Petitioner NameAdvocate
VS Respondent

District

Name n

ICS HOUSING IMR. BHAWANI GUPTA [17.02.2023 [30.12.2022
(COMM.) [DEVELOPEMENT
113/2023 [FINANCE CORP.
LTD Vs NISHIT]
[THAKKAR
ICS PUNJAB ANDMR. ANSHU SHUKLA [17.02.2023 [02.02.2023
(COMM.) [SIND BANK Vj
114/2023 [HARISH AND ORS.
ICS PUNJAB ANDMR. ANSHU SHUKLA [17.02.2023 [02.02.2023
(COMM.) [SIND BANK Vs
115/2023 [M/S VIVID SA]
IMARKETING
ICS LEVI STRAUSSMS. AASTHA SHARMA [21.02.2023 [14.02.2023
(COMM.) |JAND COMPANY Vs
118/2023 [ASHOK  KUMAR
(UNKNOWN)
ICS IM/S HOTELBEDSMR. KARTIKAY|22.02.2023 [21.12.2022
(COMM.) [S.L.U. Vs ZENITHNAYYAR
126/2023 [LEISURE
HOLIDAYS
LIMITED
ICS IMS PEAREY LAIMR. DEEPAK JAIN 23.02.2023 [13.02.2023
(COMM.) |JAND SONS P LTD
138/2023 |Vs PUNJAB
INATIONAL BANK
ICS KAMLESH KASSAI/MR. GHANSHYAM JHA [24.02.2023 [13.02.2023
(COMM.) [Vs M/S RABJOT]
139/2023 [HOSPITALITY
JAND ORS.
ICS IM/S OVERSEASMR. UJJAWAL JAIN 27.02.2023 09.01.2023
(COMM.) [LOGISTICS PVT.
142/2023 |[LTD. Vs  M/S
LEATHERWOOD
NTERNATIONAL
ICS IM/S OVERSEASMR. UJJAWAL JAIN 27.02.2023 ]09.01.2023
(COMM.) [LOGISTICS PVT.
142/2023 [LTD. Vs RAJAN]
IAGGARWAL
12 %l;IéTRIgITNEETA (?I(I)J‘I()%IENEW ICS DEVINDER SINGHIAKASH KUMARI06-02-2023 [25-01-2023
DELHI (COMM)/9 |JAND SONS HUF VSSRIVASTAVA(P),
(COMMERCIAL COURT)-03 /2023 M/S JAY HALDER
ACME INFO HI
TECH PVT LTD
ICS ANY TIMEAVINASH KUMARI06-02-2023 [25-01-2023
(COMM)/9 |SECURITY TRIVEDI(P),
6/2023 SERVICES Vs
INORTHERN
RAILWAY
OMP BHARAT HEAVY|SURAJ KUMAR08-02-2023 (06-02-2023
(COMM)/2 [ELECTRICALS SINGH(P),
1/2023 LIMITED
(TRICHY) Vs SARR|
[FREIGHT
ICS ICANARA BANK VsSumit Saurav(P), 08-02-2023 [23-01-2023
(COMM)/1 [GOPAL
00/2023 [AYURVEDIC AND|
ICOSMETICS
ICS IGOLD CORP[NAVNEET GOYAL(P), [14-02-2023 [27-01-2023
(COMM)/1 [GLOBAL
06/2023 [LOGISTICS P LTD|
Vs BAJAJ ALLIANZ
IGENERAL




District

Case No. Petitioner NameAdvocate
VS Respondent

Name

Date ofDate of e-
Registratio Payment o
n Court Fees

ICOURT)-03

ICS IMERA  TRAVELSIZHAR HASHMI(P), 21-02-2023 [23-12-2022
(COMM)/1 [PRIVATE LIMITED)
23/2023 [Vs RADHEY]
RADHEY
ICREATION
ICS SHRIRAM IAASTHA SHARMA(P), [21-02-2023 [17-02-2023
(COMM)/1 [PISTONS RING|
25/2023 [LIMITED Vs
ASHOK KUMAR
ICS IAERO TREK[ZHAR HASHMI(P), 21-02-2023 [23-12-2022
(COMM)/1 [INTERNATIONAL
24/2023 [Vs ALAKALI
TRADING AND|
IORS
ICS JANIL MANTRAAnkit Bhatt(P), 22-02-2023 [13-07-2022
(COMM)/1 [LOGISTIX PVT]
27/2023 [LTD Vs GYAN]|
ICHAND AND SONS|
OMP IGOVT OF NCT VsBHANITA(P), 23-02-2023 [17-02-2023
(COMM)/2[AEY KEY AND|
6/2023 IASSOCIATES
ICS KMERICAA FOODASEEM NAYYAR(P), 23-02-2023 [06-02-2023
(COMM)/1 [AND SERVICES
36/2023 [PVT LTD Vs VIVA|
RESTURANTS PVT]
L.TD AND ORS
ICS HOUSING PRADEEP KUMARI23-02-2023 [01-02-2023
(COMM)/1 [DEVELOPEMENT JHA(P),
137/2023 [FINANCE
ICORPORATION
TD Vs SANJAY
OMP IANAN MOHAN VSONKAR NATH ROY(P), [25-02-2023 [22-02-2023
(COMM)/3 |SHRIRAM
0/2023 TRANSPORT
IFINANCE COMP
TD
OMP IRCTC LTD VsSachin Gupta(P), 25-02-2023 [23-02-2023
(COMM)/2 [FOOD WORLD
9/2023
OMP IRCTC LTD VsSachin Gupta(P), 25-02-2023 [23-02-2023
(COMM)/2 [FOOD WORLD
8/2023
ICS HUGO BOSSShravan Bansal(P), 27-02-2023 [22-02-2023
(COMM)/1 [TRADE MARK]
W3/2023 |MANAGEMENT
IGMBH AND CO KG
Vs BOSS
13 [SH. PREM KUMARSOUTH INIL
IBHARTWAL DISTRICT]
JUDGE (COMMERCIAL
ICOURT)-01
14 [|SH. VINAY KUMARSOUTH ICS(COMM. [SARDA EXPORTSJITIN MANN 00.02.2023 [17.01.2023
[KHANNA, DISTRICT] 67/2023 VS EMAAR INDIA
JUDGE(COMMERCIAL LTD. AND ANR.




District

Case No. Petitioner NameAdvocate
VS Respondent

Name

Date

ofDate of e-

Registratio Payment o

n

Court Fees

ICS(COMM. [CANARA BANK VSKRISHAN KUMAR 17.02.2023 [26.12.2022
91/2023 [M/S. SHIVAM|
SEEDS
ICS(COMM. [CANARA BANK VSKRISHAN KUMAR 17.02.2023 [26.12.2022
92/2023 [M/S. APS
FASHION
IEMBROIDERY
ICS(cOMM) SHUBHAM S.K.BANSAL 27.02.2023 [22.11.2022
114/2023 |GOLDIES MASALA
VS CHAUDHARY|
SWADIST MASALA
15 [SH. SANJEEV|South INIL
IAGGARWAL
16 |[SH. MUKESH KUMAR[South INIL
IGUPTA
17 [SH. RAJEEV BANSAL,SOUTH- INIL
IDISTRICT JUDGEJEAST
(COMMERCIAL)-01
18 [MS. VINEETA GOYAL,SOUTH- ICS ICANARA BANK VJANKUR AGGARWAL(P),16-02-2023 [30-12-2022
IDISTRICT JUDGEJEAST (COMM)/1 [SMT GEETA GIRI
(COMMERCIAL 61/2023
ICOURT)-02
ICS ICANARA BANK VSSANJEEV CHOPRA(P), [02-02-2023 [21-01-2023
(COMM)/1 [HAIDER ALI PROP
16/2023 [M/S HAIDER ALIJ
IFABRICATOR
ICS IFLAKTGROUP DIXIT MEHTA(P), 06-02-2023 [|23-01-2023
(COMM)/1 [INDIA PVT]
25/2023 [LIMITED Vs
PARKSONS
NGINEERING CO
ICS JASPAL SINGH VSRAGHAV 02-02-2023 [|23-01-2023
(COMM)/1 M/S ORANGE SKY[SABHARWAL(P),
15/2023 [MAINTENANCE
SERVICE PRIVAT
LIMITED AN
ICS [EYEP TECHSUITS[Prithvi Raj Sikka(P), 25-02-2023 [11-01-2023
(COMM)/2 [PVT LTD V5|
03/2023 [MAKSAT
TECHONOLOGIES
PVT L.TD
ICS IM/S NEW INDIARohit Gaur(P), 25-02-2023 [23-01-2023
(COMM)/2 |ICOLOUR
06/2023 [COMPANY
LIMITED Vs M/S§
SURYA
ICS IDBI BANK LTD VSMANISH KUMARI10-02-2023 [25-01-2023
(COMM)/1 RAJEEV KUMAR |[DEWAN(P),
k2/2023
ICS SAT SHUBH[TARUNJEET SINGH[10-02-2023 [01-02-2023
(COMM)/1 [HOLIDAYS VsJOLLY(P),
k3/2023 [SILVELINE
POWER STATION|
VTLTD




District Case No. Petitioner NameAdvocate Date ofDate of e-
VS Respondent Registratio Payment o

Name n Court Fees

ICS BIOMERIEUX . MAHABIR(P),
(COMM)/1 [INDIA PVT LTD Vs
51/2023 [MANOJ KUMAR
SINGH (PROP OH
RI SA

ICS [UNION BANK OHRAJENDRA YADAV(P), [16-02-2023 [08-02-2023
(COMM)/1 INDIA Vs SUMIT]
92/2023 |[ENTERPRISES

13-02-2023 [09-02-2023

ICS PUNJAB AND|GIRISH VERMA(P), 22-02-2023 [06-02-2023
(COMM)/1 [SIND BANK Vs
91/2023 M/S YARE
[ENGINEERING
VT LTD|
ICS BENTLEY IAnkur Katyal(P), 20-02-2023 [10-02-2023
(COMM)/1 [SYSTEMS AND
71/2023 [ANR Vs
INAKSHATECH
PVT L.TD
ICS SAMSUNG DATAABHIJIT MITTAL(P), [23-02-2023 [16-02-2023

(COMM)/1 [SYSTEMS INDIA|
86/2023 [PRIVATE LIMITED|
Vs SURINDER PALj
SINGH
ICS SAMSUNG DATAABHIJIT MITTAL(P), [23-02-2023 [16-02-2023
(COMM)/1 [SYSTEMS INDIA|
87/2023 |PRIVATE LIMITED
Vs ANIS AHMED
AND NOOR|
ICS IONE9g7 GAURAV JAIN(P), 25-02-2023 [21-02-2023
(COMM)/2 [COMMUNICATIO
04/2023 NS LTD Vs B(
IENTERTAINMENT
VT LTD

ICS IONEg7 GAURAV JAIN(P), 25-02-2023 [21-02-2023
(COMM)/2 [COMMUNICATIO
05/2023 NS LTD Vs
IAGASTHYA CINE

AGICS INDI
ICS THE POLO/|SHRAVAN KUMARI28-02-2023 [25-02-2023
(COMM)/2 |LAUREN BANSAL(P),

14/2023 [COMPANY LP Vs §
K GARMENTS

D ANR
19 |SH. AJAY KUMARSOUTH- ICS IM/S  ABHISHEKDIGGAJ PATHAK 02-02-2023 [|28-01-2023
JAIN [EAST (COMM)/1 [ENTERPRISES Vs
12/2023 [SOUTH DELH]
IMUNICIPAL
ICORPORATION
ICS IM/S  ABHISHEKDIGGAJ PATHAK 02-02-2023 [|28-01-2023

(COMM)/1 [ENTERPRISES Vg
13/2023 [SOUTH DELHI|
IMUNICIPAL
ICORPORATION

ICS DEZINETREE lAkash Ojha 04-02-2023 [24-01-2023
(COMM)/1 [PROJECTS PVT
21/2023 [LTD Vs SPOKES
IDIGITAL INC

ICS IDBI BANK LTD.MANISH KUMAR04-02-2023 [25-01-2023
(COMM)/1 [Vs EKTASINGH |[DEWAN
22 /2023




District Case No. Petitioner NameAdvocate Date ofDate of e-
VS Respondent Registratio Payment o

Name n Court Fees

ICS KAILASH SEWANIISATYA NARAYAN|06-02-2023 [30-01-2023
(COMM)/1 [Vs ARSHDEEPPADHI
23/2023 [KAUR AND|
IGURPREET SINGH]
SANDHU
ICS SIMMTRONICS JAKHIL VERMA 08-02-2023 [04-02-2023
(COMM)/1 [INFOTECH PVT,
31/2023 [LTD Vs
SMARTPRO
IVENTURES
PRIVATE LIMITED
ICS IM/S FASHION|Sohaib Alam 10-02-2023 |30-01-2023

(COMM)/1 (GARMENTS Vs
39/2023 |[LOTUS TRAEXIM
PVT LTD AND ORS

ICS KAMA AYURVEDAN. MAHABIR 17-02-2023 |02-02-2023
(COMM)/1 [PRIVATE LIMITED|
65/2023 [Vs FREESOUL
TECHNOLOGY
SERVICES LLP

ICS KAPSONS VALVESROHIT RANJAN[22-02-2023 [14-02-2023
(COMM)/1 [[INDIA PVT. LTD/KUMAR
75/2023 [Vs ZAMIL AIR
ICONDITIONERS
INDIA PVT. LTD.

ICS IMS RKGEKANSH BHATNAGAR [23-02-2023 [12-02-2023
(COMM)/1 [GRAINING
76/2023  |SORTING
SOLUTIONS PVT]
LTD Vs MS
BALAJEE
SYNDICATE

ICS IVIJAY JAIN VsRohit Pal 24-02-2023 [20-02-2023
(COMM)/1 [DIOS
89/2023 |LIFESCIENCES

PRIVATE LIMITED
ICS IDBI BANK LTD.,MANISH KUMARI24-02-2023 [18-02-2023
(COMM)/1 [Vs AMIRUDDIN |[DEWAN
90/2023
20 [MS. ANU GROVERSOUTH- ICS STATE BANK OHKVAIBHAV YADAV(P), [27-02-2023 [18-01-2023
BALIGA [EAST (COMM)/2 [NDIA Vs
17/2023 [PUSHPENDER
IYADAV
ICS STATE BANK OHVAIBHAV YADAV(P), [27-02-2023 [18-01-2023

(COMM)/2[INDIA Vs MR
15/2023 [SAMAR KHAN




District Case No. Petitioner NameAdvocate Date ofDate of e-
VS Respondent Registratio Payment o

Name n Court Fees

CS STATE BANK OFVAIBHAV YADAV(P),
(COMM)/2 INDIA Vs VIKAS
16/2023 JASMERA

27-02-2023 [18-01-2023

[EXECUTIOHDFC BANK LTDManisha Baruah(P), 10-02-2023 [23-02-2023

IN Vs AMIR KUMAR|

(COMM)/8 JHA

0/2023

ICS BANK OF INDIA VSSANCHIT KUMAR(P), [25-02-2023 [12-01-2023

(COMM)/1 [EDUTALENT SGI
96/2023 [PVT LTD

ICS IMUKESH BANSALAMIT KUMAR(P), 00-02-2023 |nil
(COMM)/1 [Vs DELHI|
33/2023 [TOURISM ANDy
[TRANSPORT
DEVELOPMENT
ICS INEPTUNE INDIAIANKUR SINGHAL(P), [02-02-2023 [30-01-2023
(COMM)/1 [LIMITED V5|
17/2023 |SHAKTI SHARAN|
IMISHRA
EXECUTIOM/S KOTAK[RAVI SHANKAR|07-02-2023 |01-02-2023
N IMAHINDRA BANKIGARG(P),
(COMM)/8|LTD Vs M/S SHRI
5/2023 KARNI AIR
ICARRIERS AND|
IOMP (DIPIRAMAL RAJESH JANGRA(P), [06-02-2023 [02-02-2023

(COMM)/1 [CAPITAL AND|
0/2023 HOUSING

IFINANCE

LIMITED Vsl
ICS IM/S RAMACIVILAVINASH KUMAR|10-02-2023 [03-02-2023
(COMM)/1 [INDIA [TRIVEDI(P),

kho/2023 |CONSTRUCTION
PVT LTD Vs NBC(C
NDIA LIMITED
ICS KOSMOS PROJECTMD JAWAID HUSSAIN[13-02-2023 [23-12-2022
(COMM)/1 [CONSULTANTS  [KHAN(P),
kW7/2023 [PVT LTD Vs ROHIT]
SHARMA

ICS SIMMTRONICS  |AKHIL VERMA(P), 15-02-2023 |04-02-2023
(COMM)/1 INFOTECH PVT]
55/2023 [LTD Vs DEBRATI
DEB

ICS RAJESH DUTTA VSHEMANT MANJANI(P), 13-02-2023 [31-01-2023
(COMM)/1M G MOBILES
k5/2023 [INDIA PVT LTD

[EXECUTIOHDB FINANCIAINARESH 14-02-2023 |06-02-2023
IN SERVICES BHARDWAJ(P),
(COMM)/9 [LIMITED Vs

0/2023 KAMRAN HASHMI

ICS IMANUJ KHANNAJAASHEESH GUPTA(P), [13-02-2023 [04-02-2023
(COMM)/1 [PROPRIETOR M/S§
u8/2023 [SPORTIGO

IMARKETING
ICOMPANY V4
ICS IM/S A KISATYA VAN(P), 13-02-2023 [07-02-2023

(COMM)/1 |JASSOCIATES AND

h6/2023 |JANR Vs SONY|

RAVINDRANATH
D ORS




District Case No. Petitioner NameAdvocate Date ofDate of e-
VS Respondent Registratio Payment o

Name n Court Fees

EXECUTIOJAKSON LIMITEDD.ASHOK 15-02-2023
IN THROUGH RAHULJRAJAGOPALAN(P),
(COMM)/9 [AGARWAL Vs
6/2023 IGREAT EASTERN|
NERGY
ICS RAJ KUMARKUNAL ANAND(P), 14-02-2023 [10-01-2023
(COMM)/1 JALAN Vs GAURI
50/2023 [INFOTECH PVT]

25-04-2023

LTD
ICS IM/S SWAMIUSHA SHARMA(P), 16-02-2023 |09-02-2023
(COMM)/1 [TRADERS Vs
57/2023 [RAKBRO
INDUSTRIAL
ICORPORATION
ICS IM/S GB IDENTITY|VIPIN KUMARI25-02-2023 [09-01-2023

(COMM)/2 [NDUSTRIES PVT [CHAUDHARY(P),
02/2023 [LTD Vs M/S DV
PROMOTERS AND
IMARKETERS PVT

ICS IMITA INDIAILAKSHAY 16-02-2023 [13-02-2023
(COMM)/1 [PRIVATE LIMITEDISAWHNEY(P),
58/2023 Vs JUPITER|
IADMINISTRATIVE
AND SECURITY]
ICS HI TECH|[SHRAVAN KUMAR|16-02-2023 (09-02-2023
(COMM)/1 [PRODUCTS BANSAL(P),
59/2023 [PRIVATE LIMITED|
Vs GOPAL RADIOS
ICS IM/S NATH|SUMIT SARNA(P), 20-02-2023 [28-11-2022

(COMM)/1 [LOGISTICS PVT]
94/2023 [LTD Vs ACCURATE]
I[FREIGHT
OGISTICS
ICS INIPUN IMARKANDEY(P), 22-02-2023 [17-02-2023
(COMM)/1 [EMBROIDERY Vs
74/2023 [INDUSIND BANK
LTD

ICS STATE BANK OKRDHARMENDRA 23-02-2023 [13-02-2023
(COMM)/1 INDIA Vs ASHOKSINGH(P),
84/2023 [SINGH KHUNGA

ICS STATE BANK ORDHARMENDRA 23-02-2023 [13-02-2023
(COMM)/1 [INDIA Vs DAROGASINGH(P),
85/2023 [RAM

[EXECUTIO[KAMAL  KUMARGaurav Puri(P), 23-02-2023 [21-09-2022
IN KESHWANI V|
(COMM)/1 [DHL SUPPLY|
04/2023 [CHAIN INDIA PVT]
LTD
ICS SAMSUNG DATAABHIJIT MITTAL(P), [23-02-2023 [16-02-2023

(COMM)/1 [SYSTEMS INDIA|
77/2023  |PRIVATE LIMITED)
Vs NAMITA]
BHANDARE

ICS SAMSUNG DATAABHIJIT MITTAL(P), [23-02-2023 [16-02-2023
(COMM)/1 [SYSTEMS INDIA|
78/2023 [PRIVATE LIMITED)|
Vs KAILASH
IVASDEV

ICS SAMSUNG DATAABHIJIT MITTAL(P), [23-02-2023 [16-02-2023
(COMM)/1 |SYSTEMS  INDIA
79/2023  [PRIVATE LIMITED)|
Vs SUNITA
IJHAWAN AND




District

Case No. Petitioner NameAdvocate
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Name

Date

ofDate of e-

Registratio Payment o

n

Court Fees

ICS IONE9g7 GAURAV JAIN(P), 25-02-2023 [16-02-2023
(COMM)/1 [COMMUNICATIO
o5/2023 NS LTD Vs MR
IMURALI KRISHNA|
ICS DAKSHIN  DILLIHarsh Vardhan(P), 25-02-2023 [21-02-2023
(COMM)/1 |SWACHH
97/2023  [INITIATIVES PVT]
LTD Vs RDR|
OPITALITY
21 [MS PREETISOUTH- ICS DEZINETREE lAkash Ojha(P), 03-02-2023 [24-01-2023
IAGGARWAL GUPTA  [EAST (COMM)/1 [PROJECT PVT LTD
19/2023 [Vs
RETURNONWEB
ICONSULTING
ICS BANK OF BARODASUMEET ANAND(P), [07-02-2023 [20-01-2023
(COMM)/1 [Vs MR BRAHMA
27/2023 [NANAD PANDEY
ICS BANK OF BARODASUMEET ANAND(P), [(07-02-2023 [20-01-2023
(COMM)/1 Vs M/S 7
28/2023 [BROTHERS
ICS IM/S SS4 SAFENETIAYUSH GUPTA(P), 08-02-2023 [02-02-2023
(COMM)/1[Vs M/S PRET]
30/2023 [STUDY BY JANAK]
[FASHIONS
PRIVATE LIMITED
ICS ICANARA BANK VSSANJEEV CHOPRA(P), [13-02-2023 [07-02-2023
(COMM)/1 MRS CHANCHAL
h4/2023 [SINGH PROP
SHUBHLABH
ULTIMEDIA
ICS IM/s ONE STOPINARENDER 10-02-2023 [02-02-2023
(COMM)/1 [PACKAGING INCPOSWAL(P),
38/2023 [Vs CBC Fashions|
(ASIA) Pvt Ltd
ICS RK JASHOK KUMARI16-02-2023 [30-01-2023
(COMM)/1 POLYCREATIONS [SINGH(P),
56/2023 [PVT LTD Vs
INIGAM FINE ART]
ICO
ICS IDBI BANK LTD VSMANISH KUMARI24-02-2023 [18-02-2023
(COMM)/1 RESHMA [DEWAN(P),
88/2023
ICS DEFENCE JAMRITA SARKAR(P), [25-02-2023 [12-01-2023
(COMM)/1 ICOLONY
03/2023 [ASSOCIATION Al
BLOCK (REGD) Vs
INEERAJ DAVID
ICS STATE BANK OFShalini Upadhyay(P), 27-02-2023 [20-02-2023
(COMM)/2 [[INDIA Vs JYOT]
09/2023 [BASOYA
22 [MS NIRJA BHATIA SOUTH- ICS IM/S. AMPLER.S RAJPUT 01-02-2023 [03-11-2022
[EAST (COMM)/1 [PUBLICATIONS
11/2023 [INDIA Vs M/S
KARAN BOOKS|
UPPLIERS AND|
ICS IWORLDCLASS RAKESH SHARMA 06-02-2023 [01-02-2023
(COMM)/1 |[GOURMET FOODS
24/2023 [PRIVATE LIMITED|
Vs KAFFEE
ICONCEPTS




District Case No. Petitioner NameAdvocate Date ofDate of e-
VS Respondent Registratio Payment o

Name n Court Fees

ICS PUNJAB RANJANA PATHAK 07-02-2023
(COMM)/1 [NATIONAL BANK]
26/2023 |Vs M/S OM|
I[ELECTRICALS

03-01-2023

ICS IMWD PRIVATEGAGAN KUMAR 10-02-2023 [04-02-2023
(COMM)/1 |LTD Vs SALUJA
k1/2023 |CONSTRUCTIONS
PVT LTD

ICS ICANARA BANK VS AN TIWARI 15-02-2023 [07-02-2023
(COMM)/1 MRS DEEPA AND
54/2023 |JANR

ICS IM/S BDCGJATIN SAPRA 20-02-2023 |09-02-2023
(COMM)/1 [DISTRIPUTION
67/2023 [PVT LTD Vs M/§
SORICH FOILS
L.TD AND OTHERS
ICS BENTLEY IANKURKATYAL 20-02-2023 [10-02-2023
(COMM)/1 [SYSTEMS PVT.
68/2023 [LTD. Vs VMAPS
TECH INDIA PVT,
LTD.

OMP SPONSON TEA[Anubhav Bhasin 22-02-2023 [08-02-2023
(COMM.)/1]AND ORS Vs RBL
6/2023 BANK LIMITED

ICS ICANARA BANK VSANSHUMAN 22-02-2023 [11-10-2022
(COMM)/1 [AHMAD HUSSAIN [SRIVASTAVA

73/2023

ICS SAMSUNG  DATA[ADbhijit Mittai 23-02-2023 [16-02-2023

(COMM)/1 |SYSTEMS  INDIA
81/2023 |PRIVATE LIMITED
Vs SUNITA
IJHAWAN _AND
ICS SAMSUNG  DATA[ADbhijit Mittai 23-02-2023 [16-02-2023
(COMM)/1 [SYSTEMS  INDIA
82/2023 [PRIVATE LIMITED|
Vs MOHAMAD
JAWED KHAN|
ICS SAMSUNG  DATA[ADbhijit Mittai 23-02-2023 [16-02-2023
(COMM)/1 [SYSTEMS  INDIA
83/2023 |PRIVATE LIMITED
Vs M/S. GANGA
CROWOOQLS
OMP (DIMRS. APARNADHIRAJ SACHDEVA  [25-02-2023 [22-02-2023
(COMM.)/1/GAUTAM Vs M/S
5/2023 ALK

IENTERPRISESTH
ROUGH ITS
ICS STATE BANK ORVAIBHAVYADAV 25-02-2023 [18-01-2023
(COMM)/2 [NDIA Vs
00/2023 [KULDEEP KUMAR)
SHARMA
ICS STATE BANK ORVAIBHAVYADAV 25-02-2023 [18-01-2023

(COMM)/2 [[INDIA Vs TARUN|
01/2023 [BHOOL

23 |SH. RAJESH KUMARSOUTH- ICOUNTER M/S T.SJSH. ABHISHEK|03.02.2023 [30.01.2023
SINGH [EAST ICLAIM CS|CLOTHING PVT[PURI/MS. SURBH]I
(COMM)/1 [LTD. V/S M/SGUPTA

18/2023 |[SPOTON
OGISTICS _ PVT.
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24 [SH. SANJAY SHARMA- ICS ICICI BANK LTD/NAZIA PARVEEN 03-02-2023 [03-01-2022
11 ICOMM.NOVS. SUPREET]
59/2023 |GUPTA
ICS ICICI BANK LTDJ/PRASHANT KUMAR 03-02-2023 [20-10-2022
ICOMM.NO.VS. VIVEK YADAV
60/2023
ICS BANK OF BARODAIGEETANJALI SHARMA (04-02-2023 [|01-02-2023
ICOMM.NOVS. PAWAN|
62/2023 [KHANNA
ICS BANK OF BARODAIGEETANJALI SHARMA (04-02-2023 [01-02-2023
ICOMM.NOVS. M/S SATVIKA|
63/2023 [POLYMERS INDIA|
PVT.LTD.
ICS OM PRAKASHISANDEEP GUPTA 04-02-2023 [01-02-2023
ICOMM.NO.|GUPTA VS|
72/2023 [SACHIN BHATI
ICS SHASHIKANT IABHITI VACHHER 17-02-2023 [19-01-2023
ICOMM.NO.|RATILAL VADHAR|
74/2023 |AND ANR. VS,
IAKASH GOYAL
ICS STATE BANK ORSHALINI UPADHYAY [25-02-2023 [24-02-2023
ICOMM.NO.INDIA VS. PINTU]
82/2023 [KUMAR
ICS STATE BANK OFRSHALINI UPADHYAY [25-02-2023 [24-02-2023
ICOMM.NO.INDIA VS|
89/2023 [BHAWNA SADH

25 [SH. CHANDRAIEAST ICSCOMM/ M/S DOLLY|SH. RAVINDER|25/02/23 [15-02-2023
SHEKHAR, DISTRICT| 84/2023 |[MOTORS VS M/SMEHNADRU
JUDGE, COMMERCIAL] LOGIX CITY|
ICOURT-02 DEVELOPERS

VT. LTD.

26 [MS. BARKHA GUPTA North-East (OMP(I) SHRI RAMIVIPIN KUMAR 01.02.2023 |COURT
IDISTRICT JUDGE, (COMM)- [TRANSPORT FEES NOT]
(COMMERCIAL 13/2023 FINANCE CO. LTD. FILED
ICOURT) VS AVANEESH

TTWARI & 1
ICS(COMM)M/S DIGAMBERSHANTANU 01.02.2023 |COURT
F12/2023 [PAPERS ANDBHARDWAJ [FEES FILED|
IMILLS PRODUCTS| ONLINE ON|
VS SH AMIT JAIN| 28.01.2023
IJAND 1 OTHERS
ICS(COMM)KIMITSU  STEELIBHOOP SINGH 01.02.2023 [COURT
F13/2023 [PRIVATE LIMITED| FEES FILED|
VS AFASAR| OFFLINE
IAHMEDPROPRIET ON
OR OF F G 24.01.2023
ICS(COMM)M/S  DIGAMBER[SHANTANU 01.02.2023 [COURT
-14/2023 [TRADE LINK VSBHARDWAJ [FEES FILED|
SH AMIT JAIN]| ONLINE ON|
IAND 1 OTHERS 28.01.2023




District

Case No. Petitioner NameAdvocate
VS Respondent

Name

Date ofDate of e-
Registratio Payment o
n Court Fees

EX(COMM [THE BSESPRASHANT KUMARI01.02.2023
-16/2023 [YAMUNA POWERSHARMA FEES NOT]
LTD VS CHAMAN| [FILED
SINGH THROUGH]
LRS
EX(COMM [THE BSESPRASHANT KUMAR|01.02.2023 |COURT
-17/2023 [YAMUNA POWERSHARMA FEES NOT]
LTD VS MS FILED
SUDESH
EX(COMM [THE BSESPRASHANT KUMAR01.02.2023 [COURT
-18/2023 [YAMUNA POWERSHARMA FEES NOT]|
LTD VS MS SABITA FILED
EX(COMM [[CICI BANK LTD|SUNITA SINGH 01.02.2023 [COURT
-19/2023 VS SUDHANKAR FEES NOT]
UVHA FILED
IOMP(I) PRIMAL CAPITAIJRAJESH KUMAR 02.02.2023 |COURT
(COMM)- JAND HOUSING FEES NOT]|
/2023 FINANCE FILED
LIMITED VS BABU|
HASAN
IOMP(I) PIRAMAL RAJESH KUMAR 02.02.2023 [COURT
(COMM)- |CAPITAL AND| FEES NOT]|
5/2023 HOUSING FILED
FINANCE
LIMITED VY|
IOMP(I) PIRAMAL RAJESH KUMAR 02.02.2023 |COURT
(COMM)- |CAPITAL AND| FEES NOT]|
6/2023 HOUSING FILED
FINANCE
LIMITED VS AMIR|
[EX(COMM [STANDARD INAZIA PARVEEN 06.02.2023 [COURT
-20/2023 [CHARTED BANK] FEES NOT]
IVS R.P. SONS AND| FILED
1 OTHERS
[EX(COMM [KOTAK SUNITA SINGH 08.02.2023 [COURT
-21/2023 [MAHINDRA BANK FEES NOT]
LTD. VS SUNIY [FILED
KUMAR AND 1
IOTHERS
[EX(COMM [KOTAK SUNITA SINGH 08.02.2023 [COURT
-22/2023 [MAHINDRA BANK FEES NOT]
LTD. VY| FILED
SURINDER
KUMAR
[EX(COMM [HDFC BANK LTDMANISHA BARUAH 09.02.2023 [COURT
-23/2023 [VS VISHAL FEES NOT|
RAMPAL FILED
ICS(COMM)M/S JINDALTARUNJEET SINGH[10.02.2023 [COURT
F15/2023 [FOAM CO. VSJOLLY [FEES FILED|
IMANISHA OFFLINE
ON
02.01.2023
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Registratio Payment o

n
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JAWAD

ICS(COMM)|CANARA BANK VSDEEPAK BHARDWAJ [10.02.2023 |COURT
-16/2023 [SHREE LAXMI| [FEES FILED|
TRADING CO OFFLINE
ON
24.01.2023
[EX(COMM [[INDUSING BANKSURAJ CHOUDHARY [10.02.2023 [COURT
-24/2023 [LIMITED VS VIJAY| FEES NOT]
KUMAR SHARMA FILED
EX(COMM [INDUSING BANK[SURAJ CHOUDHARY [10.02.2023 [COURT
-25/2023 [LIMITED VS VIJAY| FEES NOT]
KUMAR SHARMA FILED
EX(COMM [KOTAK JANMOL SRIVASTAVA [15.02.2023 |COURT
-26/2023 [MAHINDRA BANK FEES NOT]
LTD. VS [FILED
RAJENDER SINGH
EX(COMM [EQUITAS SMALISURAJ CHOUDHARY [17.02.2023 |[COURT
-27/2023 [FINANCE BANK FEES NOT]
LIMITED VS FILED
TAHIR HUSSAIN &
1 OTHERS
EX(COMM [HDB FINANCIALGYANCARDHAN 17.02.2023 |[COURT
-28/2023 |SERVICES LTD VSSINGH FEES NOT]|
SIRAJ AHMAD & 1 FILED
IOTHERS
EX(COMM [SINGH FINLEASENITISH SHARMA 20.02.2023 |[COURT
-29/2023 [PVT LTD VS§ FEES NOT]
KHURSHAID & 1 [FILED
IOTHERS
EX(COMM [SINGH FINLEASENITISH SHARMA 20.02.2023 |[COURT
-30/2023 [PVT LTD VS FEES NOT]
SALMAN KHAN & FILED
1OTHERS
EX(COMM [SINGH INITISH SHARMA 20.02.2023 [COURT
-31/2023 [FINALEASE PVT] FEES NOT]
LTD VS FILED
ICHOUDHARY
JAMSHED
ICS(COMM)[INDIAN BANKMANOJ KUMARI|23.02.2023 [COURT
-17/2023 [ERSTWHILE JARORA FEES FILED
ALLAHABAD OFFLINE
BANK VS SH. ON
INEERAJ 15.02.2023
ICS(COMM)[UNION BANK OFPRABHASH KUMARI|23.02.2023 [COURT
-18/2023 [INDIA VS SACHINJHA FEES FILED
[KUMAR OFFLINE
ON
27.04.2022
EX(COMM [KOTAK SAGAR MISHRA 23.02.2023 |COURT
-32/2023 [MAHINDRA FEES NOT]
PRIME  LIMITED| FILED
VS MOHD|
SHARUKH
EX(COMM [MAHARISHI PRAVEEN KUMARI|24.02.2023 [COURT
[ 33/2023 [PARSHURAM SHARMA FEES NOT
ICOOP UTC| FILED
SOCIETY VS
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EX- SHEETAL BABBARIABHISHEK 27.02.2023 |COURT
10/2023 [VS BHARTI FEES NOT]
FILED
ICS(COMM)|AXIS BANKRAJESH KUMAR 27.02.2023 |COURT
-19/2023 |LIMITED VS B R FEES FILED
[ENTERPRISES OFFLINE
ITHROUGH ITS ON
ROPRIETOR 27.07.2022
ICS(COMM)M/S AMK METALSMOHD AZEEM 27.02.2023 [COURT
-20/2023 |VS AZEEM FEES FILED|
INDUSTRIES OFFLINE
SAND CASTINGS ON
22.02.2023
EX(COMM MANAPURAM PILLAI VIPIN VIJAYAN [27.02.2023 [COURT
-34/2023 [FINANCE FEES NOT]
LIMITED VS SHRI| FILED
RAJEEV SINGH &
1 OTHERS
27 |SH. BRIJESH KUMARSHAHDAR [CS ICANARA BANK VSRISHI CHAWLA(P), 02-02-2023 [30.01.2023
IGARG, DISTRICTA (COMM)/5 [MD ASLAM
JUDGE, COMMERCIAL 3/2023
ICOURT
ICS IM/S  ETECHINDAMIT SHARMA(P), 15-02-2023 [10.02.2023
(COMM)/7 [PVT LTD Vs M/S
6/2023 ICABOT
[ELECTRONICS
PVT L.TD
ICS IM/S FAIRDEALSANDEEP JAIN(P), 15-02-2023 [09.02.2023
(COMM)/7 [PAPER
[7/2023 IMERCHANTS PVT]
LTD Vs M/S MAH]|
RINTS AND PACK
ICS DR POONAMISHANTNU 21-02-2023 [16.02.2023
(COMM)/8 |SEHGAL VSAGGARWAL(P),
2/2023 IANUBHAV SINGH
ICS IM/S OM SAIlAbhishek Rana(P), 21-02-2023 [16.02.2023
(COMM)/8[TRADERS Vs M/S
13/2023 SHRI BALAJI|
INAMKEEN UDYOG]
ICS JAXIS BANK LTD VSDEEPAK SAHNI(P), 22-02-2023 [17.02.2023
(COMM)/8 [ROBOTECH
5/2023 PRIVATE LIMITED
ICS PUNJAB AND|VIKRAM GOLA(P), 25-02-2023 [20.02.2023
(COMM)/9 [SIND BANK Vj
6/2023 IVIVEK RANJAN
28 |MS. SUKHVINDER[SHAHDAR [CS RAHUL JAIN VgPIYUSH JAIN(P), 02-02-2023 [20.01.2023
IKAUR, DISTRICTA (COMM)/5 [REYAZ AHMAD
JUDGE, COMMERCIAL 1/2023
ICOURT
ICS SHREE IMILIND GARG(P), 02-02-2023 [30.11.2022
(COMM)/5 ICHAITANYA
2/2023 INTERNATIONAL
Vs M/S SAT
ICREATIONS Al
PARTNERSHIP

[FTRM.




District Case No. Petitioner NameAdvocate Date ofDate of e-
VS Respondent Registratio Payment o

Name n Court Fees

ICS IMS SADA SHIV[Mohammad Faizan(P),
(COMM)/5 [ENTERPRISES
6/2023 [THROUGH ITS
PROPRIETOR
LAJPAT RA]
JARORA V§
DIRECTORS

ICS PANKAL PAUL VsJYOTI VERMA(P), 06-02-2023 [06.01.2023
(COMM)/5 MORPHEUS
8/2023 DEVELOPER PVT]
LTD

04-02-2023 [30.01.2023

ICS IM/S SANUSHAAMAHESH KUMAR|10-02-2023 [27.01.2023
(COMM)/6 [TECHNOLOGIES [TTWARI(P),
6/2023 PVT LTD Vs M/S
TIRUPATI  BAGS

IAND PURSE|
PALACE
ICS ICANARA BANK VSSANDEEP TYAGI(P), 10-02-2023 [25.01.2023

(COMM)/6MS DARSH BETA
/2023 ICOLLECTION

ICS JAXIS BANK LTD VSDHARAM DEV(P), 10-02-2023 [02.10.2022
(COMM)/6 [NAVNEET
5/2023 BHATNAGAR

ICS ICANARA BANK VSSANDEEP TYAGI(P), 10-02-2023 [25.01.2023
(COMM)/6 [SSA
3/2023 ENTERPRISES

ICS SH VISHWA[KAMAL MEHTA(P), 13-02-2023 [09.02.2023
(COMM)/6 [BANDHU @
8/2023 IVISHWA BANDHU
Vs SMT ROOPA
TYER

ICS IM/S SHIV/Anuvansh Gupta(P), 14-02-2023 [23.12.2022
(COMM)/7 [FABRICS Vs M/S|
5/2023 SEJAL GARMENTS

ICS IM/S SOURIRBALRAM(P), 22-02-2023 [07.02.2023
(COMM)/9 [[INDIA PRIVATE
0/2023 LIMITED V5
IMOHD YUNUS
ICS ALOK JAIN VSMANISH MIGLANI(P), [22-02-2023 [17.02.2023

(COMM)/8 [AMAN PANDEY
8/2023
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2/2023

ICS ALOK JAIN VSMANISH MIGLANI(P), [22-02-2023 [17.02.2023
(COMM)/8 |ANIL KUMAR
0/2023
ICS ALOK JAIN VSMANISH MIGLANI(P), [22-02-2023 [17.02.2023
(COMM)/8 [TULSI KUMAR
7/2023
ICS IM/S KAMALSUMIT JAIN(P), 28-02-2023 [15.12.2022
(COMM)/1 [TRADING CO|
01/2023 [THROUGH ITS
PROPRIETOR
KAMAL JAIN Vg
M/S YADAV]
WHOIESALE
ICS BRIJ BIHARIASHISH 28-02-2023 [16.02.2023
(COMM)/1 [ICONCAST PVI|ICHAUDHARY(P),
00/2023 [LTD Vs  SHIV|
SHANKAR STEEL
ICS IAMIT ARORAPJUNAID ALAM(P), 06-02-2023 [10.01.2023
(COMM)/5 [PROPREITOR
[7/2023 AMIT DESIGNER|
STUDIO Vs KIRAN|
BAI GOEL
29 [SH. SURENDER S.Shahdara [(CS ANKIT JAIN VSNITIN KUMAR JAIN(P),[14-02-2023 [08-02-2023
IRATHI (COMM)/7 [PANKAJ JAIN
0/2023
ICS IAXIS BANK LTD VSDHARAM DEV(P), 15-02-2023 [07-02-2023
(COMM)/7 [HITESH VIRMANI
8/2023
ICS SUDHIR JAIN VSNITIN KUMAR JAIN(P),[14-02-2023 [06-02-2023
(COMM)/7 [PANKAJ JAIN
1/2023
ICS SHRI KAPILJISHWAR SINGH(P), 02-02-2023 [27-01-2023
(COMM)/6 ]AGGARWAL Vs SH
7/2023 IGAURAV
IGOSWAMI
ICS IMAPS CREATIONSSAMRIDHI(P), 24-02-2023 [17-02-2023
(COMM)/9 [PRIVATE LIMITED|
13/2023 Vs RISHI|
IAGGARWAL
ICS ICANARA BANK VSSANDEEP TYAGI(P), 08-02-2023 |04-02-2023
(COMM)/7 [KAVITA DEVI
/2023
ICS ICANARA BANK VSSANDEEP TYAGI(P), 08-02-2023 |04-02-2023
(COMM)/7 [SARFRAJ ALAM
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ICS ICANARA BANK VSSANDEEP TYAGI(P), 08-02-2023 |04-02-2023
(COMM)/7 RUDRA  PRATAP|
13/2023 SINGH
ICS JASHOK BAHAL VSSATYENDRA  KUMARI25-02-2023 [22-02-2023
(COMM)/9 [MUNICIPAL SINGH(P),
0/2023 ICORPORATION OH
DELHI
Execution [M/S NOVA[SAJJAN KUMARI]21-02-2023 [17-02-2023
(Comm)/5 [FORMWORKS PVIAGGARWAL(P),
0/2023 LTD Vs M/S
RAJPUTANA
ICONSTRUCTIONS
ICS IM/S ONE ONEMOHIT JAIN(P), 21-02-2023 [17-02-2023
(COMM)/8 [APPARELS PVT]
/2023 LTD Vs M/S R R
IAGENCIES
ICS SHIVA DEEPAK YADAV(P), 23-02-2023 [20-02-2023
(COMM)/9 [ENGINEERING
/2023 IWORKS Vs KUNAN|
INDUSTRIES PVT]
L. TD
ICS ICROSS SECTIONBHARAT SINGH(P), 16-02-2023 [13-02-2023
(COMM)/7 [INTERACTIVE PVT]
0/2023 LTDTHROUGH
IAUTHORIZED
REPRESENTATIVE
IMISC IOPS RAMA SHARMA(P), 24-02-2023 [Not Available
DJ/131/20 [ENTERPRISES
o3 PVT LTD Vg
PRATAP MAL
JOSHI
30 [MS. SAVITA RAO Shahdara |CS PUNJAB DEOKANT 01-02-2023 [27-01-2023
(COMM)/4 [NATIONAL BANKTRIPATHI(P),
7/2023 Vs RAJESH RAI|
BHARTIA
ICS ICENTRAL BANKKAMALJIT SINGH|01-02-2023 [25-01-2023
(COMM)/4 |OF INDIA Vs M/SRANOT(P),
0/2023 OM
PHARMACUITICA
S
ICS IM/S BRANDAMRENDRA 01-02-2023 [27-01-2023
(COMM)/4 [SERVE PVT LTD VSKUMAR(P),
8/2023 IM/S NEHSAM IT
SERVICES PVT]
L. TD
ICS PUNJAB DEOKANT 02-02-2023 [31-01-2023
(COMM)/5 [NATIONAL BANK|[TRIPATHI(P),
0/2023 Vs MUJEEB ULLA
ICS ICANARA BANK VSRISHI CHAWLA(P), 02-02-2023 [01-02-2023
(COMM)/5 [DOLI
/2023
ICS IM/S JP CABLESKAMAL MEHTA(P), 03-02-2023 [|21-01-2023
(COMM)/5 [PVT LIMITED
5/2023 ITHROUGH ITS
IDIRECTOR Vs M/S|
ISHA
ICS JARUN ARORA VsJUNAID ALAM(P), 07-02-2023 |03-02-2023
(COMM)/5 [KRAN BAI GOEL
0/2023 PROPREITOR OH
FAKEER CHAND|
ONS




District

Case No. Petitioner NameAdvocate
VS Respondent

Name

Date ofDate of e-
Registratio Payment o
n Court Fees

ICS PERCOS INDIAJUNAID ALAM(P), 07-02-2023 [03-02-2023
(COMM)/6 [PRIVATE LIMITED|
0/2023 Vs  HEALTHYON|
PHARMA
ICS ICANARA BANK VsAnkur Aggarwal(P), 08-02-2023 |04-02-2023
(COMM)/6 MR KAMAL KOHLI
1/2023 PROP OF M/f§
IVANSHIKA
[TRADERS
ICS BANK OF BARODA[UMESH JOSHI(P), 00-02-2023 [|23-01-2023
(COMM)/6 [Vs MEWALAL
2/2023
OMP SH CHANCHAL VSSUBHASH CHANDRA[16-02-2023 [10-02-2023
(COMM)/7 [SHRIRAM LOCHAKIA(P),
2023 [TRANSPORT
FINANCE
ICS IM/S RAJ PLASTICRAM KUMAR SONI(P), [17-02-2023 [24-10-2022
(COMM)/8[Vs M/S MARKET]
0/2023 IMOVER EXPORT 1
PVT LTD
IMISC SHASHI KANT VSPRAMOD KUMAR(P), [17-02-2023 [16-02-2023
DJ/116/20 |CHD
23 DEVELOPERS
ICS SANJEEV JAIN VS§MANOJ KUMAR(P), 20-02-2023 [13-02-2023
(COMM)/8 [PAYAL
1/2023
IMISC IM/S SSND|ASHISH UPPAL(P), 22-02-2023 [17-02-2023
DJ/128/20 MEDIMART  PVT]
23 LTD Vs M/S
INARAIN DASS
RUG STORE
ICS % J CRANESJASPREET SINGH(P), [23-02-2023 [16-02-2023
(COMM)/9 [PRIVATE LIMITED|
2/2023 THROUGH ITS
JAUTHORISED
EPRESENTATIVE]
ICS UAI BALAJI LABELJRAVINDER KUMAR(P) [27-02-2023 [24-02-2023
(COMM)/9 [Vs CAMPARTI|
[7/2023 EXPORTS PVT LTD|
ICS ICANARA BANK VSSANDEEP TYAGI (P) 27-02-2023 [24/02/2023
(COMM)/9 [AGGARWAL
8/2023 [TRADERS
31 [SH. GURDEEP SINGH,North-West [CS/COMM [[CICI BANK LTDPRASHANT KUMAR 02-02-2023 [07-01-2023
IDISTRICT JUDGE 90/2023 [VS SURENDER|
(COMMERCIAL) IGUPTA
01/2023 [[CICI BANK LTDPRASHANT KUMAR 02-02-2023 [06-01-2023
IVS VARSHA
02/2023 [[CICI BANK LTDPRASHANT KUMAR 02-02-2023 [07-01-2023
VS SUMIT




District

Case No.

03/2023

Petitioner NameAdvocate
VS Respondent

Name

ICICI BANK LTD|
VS PRABESH|
SHARMA

PRASHANT KUMAR

Date ofDate of e-
Registratio Payment o
n Court Fees

02-02-2023 [04-01-2023

04/2023

BAGHLA  STEEL

AND POLYMERS

VS FLIPKART]

INTERNET PVT]
TD

[KAJAL

02-02-2023 |30-01-2023

05/2023

SHREE JEE
ELECTRONICS V¥
SHRI UDAY|
SINGH

RAJESH
GUPTA

KUMAR

02-02-2023 |30-01-2023

06/2023

ICANARA BANK VS
M/S CHIRAJ ENT.

CHITRA MALHOTRA

03-02-2023 [17-01-2023

07/2023

IGANESHILAL
IOMPRAKASH V§
SALIKA SAREE

IMAYANK RUSTAGI

03-02-2023 [11-01-2023

08/2023

IGAMESHILAL
IOMPRAKASH V§
DEEPAK  GOYAL
HUF

IMAYANK RUSTAGI

03-02-2023 [11-01-2023

09/2023

ICICI BANK LTD|
VS SUMAN

R.K RANJAN

03-02-2023 [17-01-2023

100/2023

ICICI BANK LTD
VS GRATIS
IMANAGMENT

DEEPAK KAUSHIK

03-02-2023 [04-01-2023

101/2023

ICICI BANK LTD|
VS MOSRAFIL
LASKAR

DEEPAK KAUSHIK

03-02-2023 [07-01-2023

102/2023

ICICI BANK LTD
VS BHABEN ROY

DEEPAK KAUSHIK

03-02-2023 [04-01-2023

103/2023

ICICI BANK LTD|
VS ANKITA|
DAWAR

DEEPAK KAUSHIK

03-02-2023 [10-01-2023

104/2023

ICANARA BANK VS
IOM BUILDING

CHITRA MALHOTRA

03-02-2023 [17-01-2023

105/2023

AXIS BANK LTD
VS NITIN]
IVIJAYARAN

DHARAM DEV

03-02-2023 [09-01-2023

106/2023

[ASADEEP
FURNISHING VS
M/S LOYAL
TRADING

IMADHURENDRA JHA

03-02-2023 [25-11-2022
JAND 28-01-

2023




District

Case No.

107/2023

Petitioner NameAdvocate
VS Respondent

Name

SWIFT
SECURITIES
IGOOD
INDIA

VS
YEAR|

SUNIL GOYAL

Date

ofDate of e-

Registratio Payment o

n

03-02-2023

Court Fees

02-02-2023

109/2023

ICICI BANK LTD|
VS MANOJ NEHRA|

SHAHRUKH INAMI

04-02-2023

05-01-2023

110/2023

ICICI BANK LTD|
VS DHARMENDER
IYADAV

SHAHRUKH INAMI

04-02-2023

05-01-2023

111/2023

ICICI BANK LTD|
VS JITENDER|
KUMAR

SHAHRUKH INAMI

04-02-2023

05-01-2023

112/2023

AMAGING
RESEARCH
LABORATE
IGAURAV
PUROHIT

V§

ARVIND JHA

04-02-2023

26-12-2022

113/2023

SHAGUN
FURNITURE
INEW
KITCHEN

V§
YORK]

AJIT SINGH

04-02-2023

30-01-2023

114/2023

PUNJAB
INATIONAL BANK
VS MEGHA GUPTA|

INITIN GARG

06-02-2023

12-01-2022

115/2023

AXIS BANK LTD
VS JAGDISH
KUMAR

DHARAM DEV

06-02-2023

02-09-2022

116/2023

AXIS BANK LTD|
VS AJAY GUPTA

DHARAM DEV

06-02-2023

09-06-2022

117/2023

INAVEEN BANSAIL
VS SANTOSH]
IGAUR

INITIN SOAM

06-02-2023

12-01-2023

118/2023

ICANARA BANK VS
[UMA SHANKAR

SANJAY AGGARWAL

06-02-2023

INIL

119/2023

BEHARI LA
DARSHAN LAL P|
LTD. VS VERTIKA|
FUND PRODUCTS|
P L.TD

JAGRITI JAIN

06-02-2023

24-01-2023

120/20231
21/2023

PUMA
BALAJI
FOOTWEAR

SE  V§

INAVLIN SWAIN

07-02-2023

04-02-2023




District

Case No.

121/2023

Petitioner NameAdvocate
VS Respondent

Name

PUMASE V§
ASHOK KUMAR

INAVLIN SWAIN

Date

ofDate of e-

Registratio Payment o

n

07-02-2023

Court Fees

04-02-2023

122/2023

IMORNI SAREES P|
LTD VS MORNI
HANDLOOM

INAVLIN SWAIN

07-02-2023

04-02-2023

123/2023

HB BRANDED
IAPPAREL VS
BALAJI
FOOTWEAR

INAVLIN SWAIN

07-02-2023

04-02-2023

124/2023

KR  COSMETICS|
LAB PVT LTD V§
ROYAL ENT.

JAGRITI JAIN

07-02-2023

24-01-2023

125/2023

M/S  RAJDHANI
FURNISHING P
LTD VS SEEMA
SHARMA

ARUN

08-02-2023

06-02-2023

126/2023

ADS SPIRITS PVT]
LTD VS JAGAT]
REALCON PVT]
LTD

IABHISHEK KUMAR

08-02-2023

18-01-2023

127/2023

[ADS SPIRITS LTD|
VS M/S KUBER
PROPCON P LTD

IABHISHEK KUMAR

08-02-2023

18-01-2023

128/2023

ADS SRIRIT PVT]
LTD VS JAGAR|
REALCON PVT]
LTD

IABHISHEK KUMAR

08-02-2023

18-01-2023

129/2023

M/S
ICUTECUMBER

IDESIGNS VS ANIL
STORES AND ORS.

PRATIBHA CHOPRA

00-02-2023

17-11-2022

130/2023

SM/S SHREE]
IMAHAVEER

PAPER VS M/S
SEA PACKAGING

AMIT KR. TANWAR

09-02-2023

20-11-2019
JAND
15/11/2022

131/2023

SHAIL
IAGGARWAL VS
AJAY JAIN

KAMAKSHI GARG

00-02-2023

08-02-2023

132/2023

IGOPI LAL VS
PINTU GUPTA

DEEPAK KOHL

00-02-2023

07-02-2023

133/2023

[UNION BANK OH
INDIA VS M/S SAJ
KRIPA SOLUTION

RAJIV KUMAR

09-02-2023

30-01-2023

134/2023

SUNTECH INFRA|
SOLUTION VS M/S|
KEEN AND CORE
[DEVELOPERS

IANURAG SINGH

14-02-2023

18-01-2023




District

Case No.

135/2023

Petitioner Name

VS Respondent

Name

PUMA SE VS R .K|
ENTERPRISES

Advocate

INAVLIN SWAIN

Date

ofDate of e-

Registratio Payment o

n

14-02-2023

Court Fees

11-02-2023

136/2023

[URVASHI
INFRASTRUCTUR
E LTD V§
SURENDER
UMAR

BERIWAL

14-02-2023

14-02-2023

137/2023

IALKA

ICONFECTIONERY
P LTD VS ANWAR|
KHAN TRADING

IMAHESH KR MIGLANI

16-02-2023

13-02-2023

138/2023

ICHAPTER 4 CROP|
VS ASHOK KUMAR

GAUTAM BHASIN

17-02-2023

15-02-2023

139/2023

ICICI BANK LTD
VS BIBEK]
BARMAN

PRASHANT KUMAR

20-02-
>02310-01-
023

140/2023

BANK OF BARODA
VS M/S P S
ENTERPRISES

GOVIND
PANDEY

BALLABH

20-02-
202310-01-
2023

14-02-2023

141/2023

POONAM VS TATA|
AIG GENERAL
INSURANCE CO,
LTD

SHASHI JAISWAL

21-02-2023

17-02-2023

144/2023

PURE AND CARE

PVT LTD VS

PREMEDIUM

PHARMECEUTICA
SPLTD

IARVIND JHA

>3-02-2023

13-02-2023

146/2023

M/S  RAJSHREH
REFI CHEM PVT]
LTD VS M/S VDH
STORES AND ANR

GULSHAN KUMAR

23-02-2023

20-02-2023

147/2023

HEALTHWAY
REMEDIES
FAGREEN
PRODUCT
IMARKETING

V§

INANCY CHOUDHARY

23-02-2023

21-02-2023

148/2023

SHRI
RADHABALLABH
PLASTICS LTD V§
SANJEEV

INEERAJ GUPTA

SHARMA

>4-02-2023

03-02-2023

32

ISH. VIRENDER]
IBHATT, DISTRICT]
JUDGE (COMMERCIAL|
ICOURT)

North

INIL

33

ISH. PANKAJ GUPTA,
IDISTRICT JUDGE
(COMMERCIAL)

ISOUTH-
WEST

ICS COMM.
1318/2021

WISE TRAVEL (I)
P. LTD. VS IREO|
HOSPITALITY CO.
LTD.

SATISH KUMAR

01.12.2021

29.11.2021




District

ICS COMM.
319/2021

VS Respondent
Name

SHAILENDER
SHARMA
ICHANDER
PRAKASH YADAV

V§

Case No. Petitioner NameAdvocate

JANKITA BHATIA

Date

ofDate of e-

Registratio Payment o

n

01.12.2021

Court Fees

22.11.2021

ICS COMM.,
1320/2021

SHAILENDER
SHARMA VS
IMUKESH KUMAR|
JAISWAL

IANKITA BHATIA

01.12.2021

19.04.2021

ICS COMM.,
1321/2021

SDIA PROJECTS P.
LTD. VS AIMTREX|
TECH. P. LTD.

VITENDRA
TTIWARI

KUMAR

01.12.2021

20.11.2021

ICS COMM.,
1322/2021

JUNION BANK OH
INDIA V§
JAGDISH KUMAR

ARVIND SINHA

01.12.2021

23.11.2021

ICS COMM.
1323/2021

IGAURAV TENT

ICANARA BANK VSR.B. PANDEY

01.12.2021

21.10.2021

ICS COMM,
1324/2021

RAJ KUMAR

ICANARA BANK VSR.B. PANDEY

01.12.2021

08.11.2021

ICS COMM.
1325/2021

VINTAGE  BLUE
IGARMENTS V§
SHARDA BHATIA

KHUSHAL MOHAL

01.12.2021

24.11.2021

ICS COMM.,
1326/2021

SUMAN BANSAL

RAM LAKHAN VSHEMANT GOEL

02.12.2021

24.11.2021

ICS COMM.,
1327/2021

RAMESH
IGUPTA

BABU|

ICANARA BANK VSR.B. PANDEY

012.12.2021

08.11.2021

ICS COMM.,
1328/2021

M/S N
ENTERPRIESES
VS M/S VANITY
ICUBE MOBILE

Al

HIUMANSHU BAJAJ

04.12.2021

22.09.2021

ICS COMM.
1329/2021

IMIRAZ FACILITY]
IMANAGEMENT V§
INAVNEET
IMAHESHWARI

UITENDRA RAJPUT

04.12.2021

01.12.2021

CS
ICOMM.
330/2021

JITENDER

ICANARA BANK V§

ANUJ AGGARWAL

04.12.2021

30.11.2021

ICS COMM,
1331/2021

ICANARA BANK V§
HARISH AHUJA

ARUN KUMAR SHUKLA|

06.12.2021

03.12.2021

ICS COMM.
1332/2021

ICANARA BANK V§
STICH IMPEX

ARUN KUMAR SHUKLA|

06.12.2021

03.12.2021




District Case No. Petitioner NameAdvocate Date ofDate of e-
VS Respondent Registratio Payment o
Name n Court Fees

ICS COMM BANK OF BARODAISUDHA SHUKLA 06.12.2021  [11.11.2021
333/2021 [VS SHASHI BALA

ICS COMM.BANK OF BARODAISUDHA SHUKLA 06.12.2021  [11.11.2021
1334/2021 [VS SUNITA

[KUMARI
ICS COMM.M/S PSIS.K. SINHA 0.12.2021 07.12.2021

335/2021 [ENTERPRISES VS|
IM/S ADVANCE
IMETERING

ICS COMM.AJAY KUMARM.P CHAUDHARY 09.12.2021  |04.12.2021
336/2021 PJAIN VS SUNITA
THAREJA

ICS COMM.[RAJ KUMARMANJIT SINGH|09.12.2021  [07.09.2021
337/2021 |[SHARMA VS M/SCHAUHAN
SHIV

ICONSTRUCTION

ICS COMM.MATABAR SINGH|YOGRAJ GULLAIYA 00.12.2021  |04.12.2021
338/2021 |[CHAUHAN VY|

INOOR ALAM
ICS COMM.[UNION BANK OHKRAVI KUMAR 09.12.2021  [25.10.2021
1339/2021 [INDIA VS

HEMANT KUMAR
ICS COMM.JUNION BANK OHRAVI KUMAR 090.12.2021  [25.10.2021

340/2021 [INDIA VS ANITA

ICS COMM.JUNION BANK OHRAVI KUMAR 090.12.2021  [25.10.2021
341/2021 [INDIA VS
SANDEEP

ICS COMM.[UNION BANK OHRAVI KUMAR 09.12.2021  [25.10.2021
342/2021 [INDIA VS ASHOK]
KUMAR

ICS COMM.[UNION BANK OHRAVI KUMAR 09.12.2021  [25.10.2021
1343/2021 [INDIA VS LAKHMI|
ICHAND

ICS COMM.[UNION BANK OHRAVI KUMAR 09.12.2021  [25.10.2021
1344/2021 [INDIA VS MANISH
IMITTAL

ICS COMM.JUNION BANK OHKFRAVI KUMAR 09.12.2021  [25.10.2021
1345/2021 [INDIA VS ISHWAR|
SINGH

ICS COMM.JUNION BANK OHRAVI KUMAR 090.12.2021  [25.10.2021
346/2021 [INDIA VS SANJIT]
KUMAR BISHWAS




Date ofDate of e-
Registratio Payment o
Court Fees

Petitioner NameAdvocate
VS Respondent

District Case No.

Name n

ICS COMM
348/2021

M/S

HEMADIAZ
LIFE SCIENCE V¢
M/S DIAGNOSTIQ
SERVICES

IVIPIN KUMAR

14.12.2021

13.12.2021

ICS COMM.,

1349/2021

ICANARA BANK V§
KAJAL VERMA

VANDANA BHATIA

15.12.2021

07.10.2021

ICS COMM.,

1350/2021

SUNRISE
ENTERPRISES VS
IADWIN INDIA

[UMASHANKAR VATS

16.12.2021

06.09.2021

ICS COMM.,

351/2021

STATE BANK OF
INDIA VS MD. ALI

ASHOK KR. BAHL

17.12.2021

10.12.2021

ICS COMM.,

352/2021

STATE BANK OF
INDIA VS WASIM|
AHMED

IASHOK KR. BAHL

17.12.2021

10.12.2021

ICS COMM.

1353/2021

STATE BANK OF
INDIA VS
IMUNESH KUMAR

ASHOK KR. BAHL

17.12.2021

10.12.2021

ICS COMM.

354/2021

STATE BANK OF
INDIA VS SURESH]
KUMAR

IASHOK KR. BAHL

17.12.2021

10.12.2021

ICS COMM.,

355/2021

STATE BANK OF
INDIA VS VIJAY]|
KUMAR

ASHOK KR. BAHL

17.12.2021

10.12.2021

ICS COMM.,

356/2021

ICANARA BANK V§
IM/S UPMANYAN|
JEWELLERS

S.K. JHA

17.12.2021

16.12.2021

ICS COMM.,

357/2021

CANARA BANK VS
M/S M.G/
TRADERS

S.K. JHA

17.12.2021

15.12.2021

ICS COMM.,

358/2021

ICANARA BANK V§
IM/S KHF MILK
PROCESSING

S.K. JHA

17.12.2021

15.12.2021

ICS COMM.,

359/2021

ICANARA BANK VS
M/S SHAH
TRADERS

S.K. JHA

17.12.2021

15.12.2021

ICS COMM.

1360/2021

SHREEJEE
IENTERPRISES V§
IMAGNUM  FINE
PROTECTION

SANJAY SOTI

17.12.2021

06.12.2021

ICS COMM.,

1361/2021

ICANARA BANK V§
SATISH KUMAR

REKHA RUSTAGI

18.12.2021

16.12.2021




Date ofDate of e-
Registratio Payment o
Court Fees

Petitioner NameAdvocate
VS Respondent
Name n

Case No.

District

ICS COMM.

1362/2021

ICANARA BANK V.
AJAY THAKUR

REKHA RUSTAGI

18.12.2021

16.12.2021

ICS COMM.,

1363/2021

IM/S METAL MAN|
INDUSTRIES

RAM MEHAR VS[DS.K. SHARMA

18.12.2021

17.12.2021

ICOUNTER
ICLAIM-

U54/2021

M/S
INTERCONTINEN
TAL
ICONSULTANTS VS
/S KAMLADITY.

INISHANT DAS

18.12.2021

06.04.2021

ICS COMM.,

1364/2021

PRAMENDRA
KUMAR
KHOKHER
HDFC
IGENERAL

V§
EGRO

[UMESH YADAV

20.12.2021

18.12.2021

ICS COMM.,

1365/2021

M/S LAMONEA VS
MADHAV
SHASTRI

IVIGNESH SINGH

20.12.2021

15.12.2021

ICS COMM.

1366/2021

SANJAY NAGPAL
VS KIASHI PVT,
LTD.

GAURA A%
CHITKARA

KR.

21.12.2021

09.12.2021

ICS COMM.

1367/2021

M/S  AFFLE
LTD. VS
MOBIGOSSIP
INFOTECH P. LTD.

@
M/S

KALIP MADAN

21.12.2021

23.10.2018

ICS COMM.,

1368/2021

PUNJAB
INATIONAL BANK|
VS NEHA MEHTA

INITESH KUMAR

21.12.2021

27.10.2021

ICS COMM.,

1369/2021

BANK OF INDIA|
VS PREETY]|
PROVISIONAL
STORE

SHAILESH KUMAR

21.12.2021

20.12.2021

ICS COMM.,

1370/2021

BANK OF INDIA|
VS TRARUN|
IGENERAL STORE

SHAILESH KUMAR

21.12.2021

20.12.2021

ICS COMM.,

1371/2021

IMR. SHEIKH]
IMOHD. VS M/S
INATH SONS

SACHIN KATYAL

22.12.2021

21.12.2021

ICS COMM.,

1372/2021

INDIA BANK VS
IM/S GURBACHAN|
SINGH

JASDEV SINGH

22.12.2021

21.12.2021

ICS COMM.

1373/2021

ICICI BANK V§
IMUKESH KR|
TEOTIA

C. PARKASH

22.12.2021

21.12.2021

ICS COMM.,

374/2021

ICICI BANK V§
KALYAN SAHAY

C. PARKASH

22.12.2021

21.12.2021




34

H.
UMAR, DISTRICT]
WDUGE, COMMERCIAL
ICOURT-02

District

BHUPESH|SOUTH-

IWEST

Case No. Petitioner NameAdvocate
VS Respondent

Name

Date ofDate of e-
Registratio Payment o
n Court Fees

ICS HPL ELECTRICSh. VIJAY PRAKASH 28-02-2023 [20/12/2022
(COMM)/1 AND POWER LTD|
03/2023 [THROUGH ITS

IAUTHORIZED

EPRESENTATIVE|

CS IM/S  ENDOPLUSSSh. Saurabh Upadhyay [01-02-2023 [19/01/2023
(COMM)/6 THROUGH
0/2023 SANJEEV

KHURANA Vs M/S

PR

ICS ICANARA BANK VsSh. AMIT GUPTA 03-02-2023 [09-09-2022
(COMM)/6 MUKESH
2/2023 ICHAUDHARY
ICS BANK OF BARODAMs. SUDHA SHUKLA  |04-02-2023 [20/01/2023
(COMM)/6 THROUGH MRS
6/2023 PRATIBHA ROY.

Vs SAHABUDIN|

KHAN
ICS ICANARA BANK VsMs.CHITRA SOBTI 08-02-2023 [|30-01-2023
(COMM)/6 OM SAT|
9/2023 ENTERPRISES
ICS BANK OF BARODAVIJETA OHRI 10-02-2023 [03-02-2023
(COMM)/7 Vs PINTU|
13/2023 IVISHWAS
ICS SATYA PARKASH|Sh. ASEEM MEHROTRA[13-02-2023 [04-01-2023
(COMM)/7 AND BROTHERS|
/2023 PRIVATE LIMITED|

THROUGH ITS

DIRECTOR Vsl
ICS IM/S LEXUSSSh. Mangturam Jangid [17-02-2023 [09-02-2023
(COMM)/7 [GRANITO INDIA|
8/2023 LTD Vs M/S|

SHRIOM

[TRADERS AND|
ICS ICONTINENTAL  [Sh. Rajan Miglani 20-02-2023 [22-12-2022
(COMM)/7 ICARRIERS PVT]
9/2023 LTD Vs UDAY|

IENTERPRISES
ICS DEVI KARAMISh. NAVNEET SHARMA [22-02-2023 [15-02-2023
(COMM)/8|ASSOCIATES Vs
5/2023 IVAISHALI
ICS IM/s SCLjSh. ANKIT 23-02-2023 [30-01-2023
(COMM)/8 [LOGISTICS INDIA|
6/2023 PVT. LTD. Vs M/s|

RADHASHYAM

INDUSTRIES PVT,

LTD...THROUGH
ICS INAVIGATORS Sh. Rishab Kaushik 23-02-2023 [19-01-2023
(COMM)/8 [VISA GLOBAL
7/2023 LOGISTICS

LIMITED Vs

[TAYAL TUFF PVT,
ICS BANK OF BARODAMs. SUDHA SHUKLA  |25-02-2023 [20-01-2023
(COMM)/9 [Vs MR RAJESH
3/2023




District

Case No. Petitioner NameAdvocate
VS Respondent

CS
(COMM)/9
5/2023

Name

PUNJAB
INATIONAL BANK|
Vs HARIOM|
IONLINE GENERAL|

TORE

Sh.
SHUKLA

ARUN KUMAR

Date

ofDate of e-

Registratio Payment o

n

>4-02-2023

Court Fees

08-02-2023

CS
(COMM)/9
6/2023

IDBI BANK]
LIMITED Vs M/S|
INIMANSI
TRADING
THROUGH
PROPRITER
JAGDISH
ICHANDRA
SAKLANI

ITS

[Ms. Divya Nanda

>7-02-2023

10-02-2023

35

SH. RAKESH SYAL,
IDISTRICT JUDGE,
ICOMMERCIAL COURT-

03

ISOUTH-
WEST

ICS(Comm.)
61/2023

ICanara Bank Vs,
IM/s Aditi Medicos|
& Others

Bijay Mohan Goswami

02-02-2023

01-02-2023

ICS(Comm.)
65/2023

Bank of Baroda Vs.
IMr. Sukhmeet
Singh Prop M/
Sukkh Traders

IMs Sudha Shukla

04-02-2023

31-01-2023

ICS(Comm.)
67/2023

Shambhu  Agrawall
Vs. Globus Holidays|
& Ors.

U K Singhal

07-02-2023

04-02-2023

ICS(Comm.)
70/2023

RX Healthcare]
Limited Vs. Aditya|
IMehra & Anr.

S.K. Sharma

09-02-2023

08-02-2023

ICS(Comm.)
77/2023

IM/s. Raghav Aditya|
IChits Pvt. Ltd. V/s
IMr. N.K. Tripathi

IMatloob Alam

17-02-2023

24-01-2023

ICS(Comm.)
82/2023

A 2 Z Trading Vs.
IM/s Bindu Exports

Shankar Mandal

20-02-2023

03-02-2023

ICounter
IClaim /!
06/2023

Deepak Arora Vs
IM/s. Lal Sons

Rishi Sood

22-02-2023

16-02-2023

ICS(Comm.)
89/2023

Punjab Nationall
Bank Vs. M/s Jai
[Tulsi Hardware

Sanjay Srivastav

23-02-2023

15-02-2023

ICS(Comm.)
88/2023

Punjab Nationall
Bank  Vs. Shril
Saurabh & Anr

Sanjay Srivastav

23-02-2023

16-02-2023

ICS(Comm.)
90/2023

IM/s Devi Karan|
lAssociates Vs M/
[Metronic
Engineering

INavneet Sharma

24/02/2023

15.02.2023




District Case No. Petitioner NameAdvocate
VS Respondent

ICS(Comm.)
91/2023

Name

Union Bank off
India Vs GLO
[Friends

Rajiv Kumar

Date ofDate of e-
Registratio Payment o
n Court Fees

24/02/2023 [15.02.2023

ICS(Comm.)
92/2023

HDFC Vs Gautam
IChugh

Shankar & Associates

24/02/2023 [30.12.2022

Total

748
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